
ENTRA L A1)MI NI.STRATI yE TRIBUNAL 
ERNAKULAM BENCH 

OA 29, 67, 8.7,113,1.26,137, 181, 212, 266, 268, 
269,277,281,299, 300, 301, 302, 303, 31.9, 325, 
326, 327, 32€, 329, 331, 333, 344, 345, 346, 347, 
348, 350, 351, 352, 353, 354, 355, 35, 357, 358, 
359, 362, 363, 364, 366, 368, 369, 370, 371,372, 
373., 380, 381, 38, 386,38.8, 390, 392, 393, 394, 
395, 400; 404, 406, 413, 423, 444, 453, 488, 492, 
499, 507, 509, 510, 557, 566, 567, 580, 582, 601, 
634, 635, 79!, 822, 88.0, 898, 904, 905, 939, 942, 

952, 1100, 1202, 1225 of.  2013. 

Thursday, this the 6' day of March, 2014 

CORAM: 
Hon'ble Mr.Justice A.K.Basheer,JudiciaI Member 
Hon'ble Mr.K.George Joseph, Administrative Member 

0A29/2013 

1 . 	C.H. Mohammed Yasin 
S/o Kidavu Koya, 
Charnayath i-louse, Kiltan island, 
Union Territory of Lakshadweep-682 558 

1'.P.Latheef 
S/o Atteka 
Thiruvathapura, Kiltan Island, 
Union Territory oLakshadweep-682 558 

(By Advocate: Mr.Shabu Sreedharan) 

V eis US 

Applicants 

Union 'l'erritory of L.akshadweep represented by 
the Administrator, Kavarathi Island-682 555 

2 

7'SS. 	 MiN/ 

/ 
0f 
*L 
¶1 	• :-'- 45  c3 	•4sr.  

The [)irector of Panchayath 
Union Territory of Lakshadweep 
:1varathi lsland-682 555 

Xhairperson 
(Dweep) Panchayath 

tail island, Union Territory of Lakshadweep-682 558 
*1 



,4. 	 . 

4. 	The ExeCutive Officer 	 S 
Village (I)weep) Panchayath 
Kiltan Island, Union Territory of I akshadweep-682 558 

5 	The Principal 
Government Senioi Secondary School 
Kiltan Island 
Unibn Territory of Lakshadweep-682 558. 	 Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (Rl,2 & 5) 
(Mr.R.Rarndas (R3) 

2. 	0A67/2013 

Seedikoya.M. 
S/o Abbosala Koya 
Malayattiyoda, Kiltan Island 
Unidñ Territory of Lakshadweep-682 558. 

2 	Maisha i 
S/6. Kidavu Kornalarn 
Thenakkal House, Kiltan Island 
Urior Territory of Lakshadvieep-682 558. 

. Abd011aA.P, 
5/0 Khalid 
Alirnapura, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

Razi., 
S/o'th Koya 
?uhiath.kIi1a 111am, Kiltan Island 
Ujiii Ti1itoy of Lakshadweep-682 558. 

SadMu1iammed Koya C.1-I. 
S/o,Muthukpya 
Chamayath House, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

Rafeek Khad H.M. 
8/o Abdul Rehrnan 

iyar House, Kiltan Island 
Uniori Ieiiitory of Lakshadweep-682 558 

• 	 . .. 	 . 

(ByAöcat: Mr$habu  Sreedharan) 
.......................................... 

J Versus 

Applicants 



1. 	.Upin Territory of  Lakshad  weep represented by 
the djrin'istrator, Kavarathi Island-682 555 

2 	The I5iiector of Panchayath 
Union Territory of Lakshadweep 
Kâvarathi Island-682 555 

3. 	The Chairperson 
Village (Dweep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

,ub ivisional Officei 
)fc of th environment Wai den 

jdrtriént oEnvironment and Forest, 
tai\Is!and ?  Lakshadweep-682 558 

•irperson, Village (Dweep) Panchayath 
Ki 1 tiIlnd, Lakshadweep-682558 

I 

); rI  

4. 	The Executive Officer 
Village (Dwep) Panchayath 
Kiltaii Island 
Union Territory of Lakshadweep-682 558 

(By Advate,: 	(Mr.S.Radhakrishnan (R1,2 & 4) 

3. 	0A8712013 

I. 	Abdul Salarn P.P., age 43 
S/o Saidmuhammed 
P.uthiyapura, Kiltan Island 
Lia!< sh adweep. 

2. 	 age 33 
So Saidinuhammed 
Kattichetça 1 House, Kiltan Island 

(By Advocate Mr Pratap Abraham Varghese) 

Versus 

The Administrator 
Uni 	Territory of Lakshadweep 
Kvarathi -682 555 

ThDftecto, Department of Science & Technology 
alhdieep Administration, 

Kav'ath Island-682 555 

Respondents 

Applicants 

3. 

çii T.Tr1 

I 	()7 
I 

% 
\ 	) \ 

- ' 

Respondents 



4 	 S 

(By Advocate 	(Mi S Radhakrishnan (R1,2 & 3) 
(Mr R Ramdas - R4) 

4. 	OA 113/2013 

I. 	Mu'thuko.ya T.P. 
Sb Kidave 14aji 
Thu uvathapura, Kiltan, Lalcshadweep 

2 	Sa1uh P 
S/d Ibiahim Haji 
Pardara, Kiltan, Lakshadweep 

Yabob P.K. 
S/O.Subair.A. 
Punnakkad, Kiltan, Lakshadweep. 

AliMoharnrnêd 
Sb Attaka, Al iyar, Ki Itan, Lakshadweep. 

Kuuihikoya A.P. 
S/o.Sayed Muhammed P.K. 
Aiakkalapura, Kiltan, Lakshadweep 

6 
	

bdu11a A 
S/0Kç1aveTP 
AlicorL Kultan, Lakshadweep 

7 
	

4unavvaj 
Sb 0 Shaik K K, Palliyachetta, Ki!tan, Lakshadweep 

8. 	Sathai C H 
S/oMoharnmed P.  
Chadpui a, 1<ijtan, L akshadweep 

V , 
a1dy6d 	KiI.tan, Lakshadweep. 

I. 

1hjUheed P.T. 
sa!çhj Haji, Pallithithiyoda, 
lu 1 tak, J±akshadweep 

(By Adoc'te Ms Daisy I Daniel) 
/ 

Versus 

App! icants 



1. 	The Administrator 
Union Territory of Lakshadweep 
Ka'iarathi-682 555. 

2 	The (.hairperson 
Village (Dwep) Panchayath 
Kiltan-682 558 

3 	'1 he Employment Officer 
Kaarãthi,Lkshadweep-682 555 

Director of Panchayath 
Department of Panchayath 
Kavarathi - 682 555 

The Executive Officer 
Village (Dweep) Panchayat, Kiltan -. 682 558 

6. 	F-lorlicultural Assistant 
Village (Dweep) Panchayat, Kiltan-682 558 

(By Advocate: Mr.S.Radhakrishnan-R1,3,4&5) 

0j. 
12612013 

Asadulla K.C. 
S/o Yousuff 
Kannichetta, Kiltan Island 
UT of Lakshdadweep-682 558 

Kunhi.M. 
So Ambukoya 
Mandummel, (iltan Island 
1,T ' 6fLaksdd'weep-682 558 

Nasar.K. 
S/6 Mohammed 
Iornalam, Kilan Island 
JTofakshdadweep-682 558 

'Sa1ecrn P.P. 
Sb o ITlamsa 
Puthenpura, Kiltan Island 
UT oFLakshdadweep-682 558 

\ 	 S, 

7 	S/qçhidan 
/  

tuiatfnituraKiltan Island 
I 	' UTfofaksh8adweep-682 558 

- - \  
--S 	 - I 

/ 

Respondents 



6' 	

S 
6. 	Kyñhi K.P.. 

Sb Pukoya 
Kattámpally, K.iltan Island 
UI of'Laksliaaweep-682 558 

........... 
7 	Abdul Kasirn P V 

SM. Muneei 
Pentàmvéli,,Kiltan Island 
UT of Lakshdadwêep-682 558. 	 Applicants 

(By Advocate: Mr.Shabu Sreedharan) 

Versus 

I. 	U iiion Territory of Lakshadweep represented by 
tk'e. .Amin.istrao.r, Kavarathi Island-682 555 

The Diièctor of Panchayath 
Uc Jç.fritory of Lakshadweep 
Kavaiathi Island-682 555 

The chairperson 
Vi.11ae(Dweep) Panchayath 
Ki Ran Island, Union Territory of Lakshadwcep-682 558 

The Executive Officer 
Village (Dweep) Panchayath 
Kiltan Island, Union Territory ofLakshadweep-682 558 

The Ervirdnieht Warden 
DèpartmentdfEnvironrnent and Forest 
Z'onlOTffceKi1tan Island 
Union Territory of Lakshadweep-682 558. 

(By Advocate: 	(Mr.S.Radhakrishnan (RI,2 5 4 & 5) 

OA 137/2013 

I. 	Jalaludheeril(K. 
S/o Shaik Poovalap 
Popvalap.-{oue, Kiltan Island, 
UT fI1kshadweep-682 558. 

1 Li 
2 	 1,Jsl,iC.H. 

S/o'1allalpy 
K1i'od, Kitn Island, 
U1.ofLkshacv'eep-682 558. 

Respondents 



S.. 	 7. 

Ibrathui!a.T.K. 
Slç 'k1aned 
T1ndkakHoue, Kiltan Island, 
UF Lksha1wèep-682 558. 

Ameerali A.P. 
S/a Syed Mohammed 
Arakalapura House, Kiltan Island, 
UT oiLakshadweep-682 558. 

ismail T 
S/o Yusuf 
Thai iyoda House, Ki Itan Island, 
UT ofLakshadweep-682 558. 

	

6 	Syed Mohammed Koya K P 
S/b Mo.hami:ned 
Kajipura HOuse, Kiltan Island, 
I..JT. of Lakshadweep-682 558. 

	

7. 	Kasinkoya C.H. 
Sto Muthukoya 
AmrnipJra 1-1ouse, Kiltan Island, 
Uf of Lakshadweep-682 558. 	 Applicants 

(By Advocte: .Mr.Shabu Sreedharan) 

Versus 

T.in iéiritdry of Lakshadweep represented by 
the Adi-iinistiator, Kavarathi Island-682 555 

ihe Li'rectorofPanchayath 
ynion Territory of Lakshadweep 
Kavthathi lsland-682 555 

The .çhaiperon 	 . 
Villg (Dwep) Panchayath 
liI tan J stan d , J n i an  Territory of Lakshadweep-682 558 

.5 

4: .. Theti!Officer 
\7i1lë (eeW  Panchayath 
Kilt fslard; Jrion Territory of Lakshadweep-682 558 

Ihe ssistant Engincei 

	

,/ 	:tE'l&rica1 Sub Division 	- 
.Kilian.Iand 

. UnioJtritory of Lakshadweep-682 558. 	 Respondents 
........... 

S  

	

' M •. ç. 	-:' 	.-) 	i i'- 

 
j 
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(By Advocate Mr S Radhakrishnan (Ri ,2,4 & 5) 

7 	OA 18112013 

Sadakathulla A, age 38 
Sb Kunhi Ahammed 
Ajnad House, Kiltan Island 
Lakshadweep 

2 	Naiaiulla PT, age 26 
Sb Kunhi 
Patlithi.thiyoda:House, Kiltan Island 
Lakhadweep 

(By Advocate: Ms.Dahisy I. Daniel) 

Applicants 

Versus 

1. 	The Administrator 
Qrion Territory of Lakshadweep 
Kavaiathi-682 555. 

2 	'! he Chaiipe son 
V,illdge 	Panch (Dweep) 	ayath 
Kiltan682 558 

'1 

3 	biiecbof Pnchayat 
Depaitnnt of Panchayath 
Kavaiathi7682 558 

(By Advocate: Mr.S.Ràdhakrishnan (Rl& 3) 

8. 	O.A No.212/2013 

P.P. 1-lvvab, W/o, Abdul Salam 
Lbourer, Agricultural Department, 
Agti sl.nd, R siding at Pallipuram House, 
UgHitik of Lakshadweep, 
41  9. 

i 	 .•' ,• 

(ByAdvocate Mi ' K Jaju Babu) 
• 

,\ Versus 

Respondents 

Applicant 

I ' 	 LJni 
Ka 

Direbtórf Agricuftute 
n erritdry of Lakshadweep 

sldnd 682 555, 



The Administrator 
Union ThrritorS' of Lakshadweep 
Kavaratti I1d 682 555. 

(By Advocate Mr. S Radhakrishnan) 

9 	0A266/2013 

1 	SabirAli K 
Kuriyathiyoda House, 
Kiltan Island. 

C.P. Firoz 
Chemmanarn Palli House 
Ka1peni Island. 

K.P,. Cheriyakpya 
Karuppathapura House, 
Kalpeni Island. 

4 	V1 C Jaffei 
PakkipuiaHouse 
Kdlpenl Island 

5 	1-1absa A 
A ii kon-le House 
Ki.ltan Island. 

6. 	A.P. Naseerna 
Aynapura House, 
KavaratFi Island. 

(By Adioc: Mr.K.B. Gangesh) 

rk 

Versus 

The Adiinitrator, 
1Administration of the Union Territory 
bfLakshadweep, Kavarathi —682 555. 
The Director (Services) 
Administration of the Uiion Territory 
of Lakshadweep (Secretariat), 
Kavaratti - 682 555. 

3.De4partmeritof Environment of Forests -- 

	

/ • 	 lerritoy of Lakshadweep, 

	

.7 ' 	Ka\'ardthi 682  555. 

I 	 - 

• 	4. 	. 

/ 
,.-. 

Respondents 

Applicants 

Respondents 



p.' 	 10 

(By Advocate:Mr. S. Radhalishnan) 

10. 	O.A No.268/2013 

M. Nbo!Adeen 
S/a.k'C.,Sayed Mohammed 
Mulduse, Agatti Island 
Union 'TerritOry, Lakshadweep. 

B.M. Mansoor 
Sb. Late A.C. Mohammed Jalaluddin 
13harkath Manzil 
Agati Island, Union Territory 
Lakshadweep. 

(By Advocate: Mr. (3rashious Kuriakose) 

Versus 

The Administrator, 
Union Territory bfLakshadweep, 
Ka'arathj —682 555. 

The Director of Panchayath, 
t)eprtment of Panchayath 
Kavarattj —:682 555. 

Directdr f Science and Technology 
nc1 .Enirmrjent, 

Ui:ônTtr/ Qf Lakshadweep 
Kavithi,-6'8 	55. 

Director (Labour& Employment) 
KaVarathi— 682 555. 

Special Offic 
Village (Dweep Panchayat, Agatti) - 682 558. 

(By Advocate: Mr. S. Radhakrishnan) 

IL, 0A26912013' 

Ahamid Basheer'C., age 32 
S/a T.Ouis 
Arak'aJahatá'FJKjjtan Island, 
Lakshadwp 

By 	 Kuriakose) 

/ 

Applicants 

Respondents 

Applicant 



The Employment Officer 
Kavarathi, Lakshadweep-682 555. 

Director of Pnchayath 
Department of Panchayath 
Kavarathi -682,555 

The Executive Officer 
Village (Dveep) Panchayath 
Kiltan 7 682 55 

Uortici1tural Assistant 
\Jillage'(Dweep) Panchayat, 
Ki1tan62 55. 	 Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (Rl,3 & 6) 

12. pA27.7/2OJ3 

I-Iameeal, ae.26 
D/o SaidMuhrnrn 
Nambi.harn House, Ki1tan Island 
Laksadweep 	 Applicant 

(By Advocate: Mr.Grashious Kuriakosè, Sr.) 

Versus 

The Adininistor 
UT of Lakshadweep, Kavarathi-682 555. 

bii;ecto;fäOhayath 
prpnent df Panchayath 

Kàthi-682 555. 

3.xeöuive Qfficer 
Village (weep) Panchayath, Kiltan-682 558 

/ 
N H. // 



	

- 	 . 
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4 	Chaupeison 
Village (Dweep) Panchayath, 
Kiltan-6S2 558 	 Respondents 

(By Advocate Mr S adhalishnan - R1-3) 

13 0A2814013 

'lahaP 
io..Syid V;K. 

Vallomkadi)'ol:u 
Kiltan Island, Eakshadweep 

2. 	Sayed Badushä Muhideen S.V. 
Shhar Ban Vilas House 
Chétlat. 	 Applicants 

(By AdvQae: Mr.Grashious Kuriakose, Sr. & Ms.Daisy I Daniel) 

Versus 

'1 he Administiator 
ULF of Lakshadweep, Kavarathi-682 555 

2. 	Direêtor.  
Scitñce &'Technology 
chetlat-6825 56 

3 	Di cloy of Panchayath 
R ui  al Development Depaitment of Panchayath 
Chetlat-682 556 

4 	Cliaiipeispn 
Village (Dwep) Panchayath 
Chetlat-682 556 

S 	Addi Su1 Divisional Officei 
Chetlat-6 82: 5 .56 . 

6. 	Junior Scientifc Officer 
hetlat-682:55. 

7 	Accounts Officei 
Seci ctai iat, Kavai athi-682 555 	 Respondents 

IF 	 Ad\ocate MrSRadhakrishnan-Rl 3 & 5-7) 

iA 	 At ' 	• hthhiii 

S 



• : 
A.K. Sajeed 
Akkara ,Housr, 
KalpriIs1ahd 

see P. 
• 	Poodyem House 

Kalpcni Island. 

AT, Ahadabi 
Athanarn Thoitam House 
Kalpeni Island 

P.P. Sulaikha 
Pulhiya Pandararn House 
Kalpeni Island. 

C.P. f,Noorjehan  
Chemmanarn PIli House 
Kalpeni Island.. 

6 	A.K. Bèebi 
Arakkalar 1-louse 
Kalpeni Island. 

7. 	M.P. Mohammed 
Mullipura House 
Kalpeni1slthd. 	 Applicants 

(By Advcte Mi K B Gangesh) 

Versus 
0 •  

I. 	The Adrninisti'ator, 
Ad.i:-h:  in: Jistr9tion ,  of the Union Territory 
of Lakshadweep, Kavarathi - 682 555. 

The DirectoI (Services) 
Adrninistrati9n of the Union Territory 
ô!Lakshadwp (Secretariat), 
Ka.'aratti - 	555. 

 
I 	 UJiion Trrity of Lakshadweep, 

1 'aiathi -6 g 2555  
'dntd y  its Director. 	 Respondents 

(By Advod.ai1 Mi S. Radhakrtshnari) 

/ 
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15. QA 300/2013 

1. 	B.Koya, age 42, 
S/o Bammad, Bilutheth I-louse 

H 	 Andrott Island. 

2; 	B.Ahammed, age 43 
S/o Mohammed, Bakakada I-louse 
Andrott Island. 

K.K.Moharnrned Basheer, age 49 
S/o Nalla Koya, Karakunnel I-louse, 
Androti. Island, 

P.P.1-Iassan, age 41, 
S/o Sayeed Bukari M.P.,Pandathpura House, 
Andrott Island. 

M.P.Pookunhi, age 50 
S/o Khader, Matharapura House, 
Andrott Island. 

M.I3ampaffii, age 50, 
S/o Asai nar, Kakkett I-louse, 
Androti Island. 

C.Mohammed Kasim, age 44, 
S/o Koya Kidave, Chettathada House, 
Andrott Island. 

K.P.Mohamrned Yaseen, age 33, 
S/o Nallakoya, Kattupra House, 
Andrott Island. 

T.P.Shamsuddeen, age 30, 
S/o Kunhi Koya, Thattarnpokkada House, 
Andrott Island. 

B.Mullakoya, age 43 
S/o Kidave, Bithnatt House, Kavaratti Island. 

11 . 	Pp. Fathiiath, age 4 I 
D/o Kunhiseethi, Palath Puthiyapura House, 

- 	Andrott Island. 

12 	AJdndl,age48, 
S/,o Abdulla Attalada, Aliyathara House, 

• 	AndrOf I1and. 
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A.Mohammed Mustafa, age 32, 
S/a Kidave, Aliyathara House, 
Andrott island. 

L.Khadeejomabi, age 47, 
D/o Buhari, Lavanakka! I-louse, 
Andrott Island. 

C1--lookoya,age42, 
S/o Sayeed Mohammed, C Kunnashada House, 
Andrott Island. 

K.Subaida, age 39 years 
D/o Kidave, Kunnashada, 
Andrott Island. 

A.Kunhi Seethi, age 5 1, 
S/a UkiKas, Aliyathara, 
Andrott Island. 

T.B.Mahammed 1-lussain, age 37, 
S/a Kasamma C.P., Thacherry Biyyada, 
Andrott Island. 

P.N.Nakeem, age 48, 
S/a Siddique, Pudiya Nalarn, 
Andrott Island. 

KK.Kunhibi, age 52, 
S/a Yausaf, Komalam Kattu, 
Andratt Island, 

K.K.N.Khadeejomrnabi, age 39, 
S/a Sayeed Mohammed Koya T.P. 
Kolikkat Neduvilakarn, Andrott Island. 

Mahammed Murshid, age 36, 
S/a Kayamrna K.P., Maosathada, 
Andrott Island. 

K.C,Mohammed 1-lussain, age 39, 
Sie•Sayeed Ismail, Kannichetta, 
Andi ott Island 

/ 

24 	P P Hamza, age 34, 
Koyakidave 4 P , Pandathpuia 
A n d iatt IslanJ 

;.:! 	/ 



... 
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M.P.Khaleel, age 37, 
S/o Assainar, Matharapur.a 1-louse, 
Andrott Island. 

P,P,Hassan, age 41, 
S/o Abdul Khader K., Perumpally House, 
Andrott Island. 

27, 	P.M.Thajunnissabi, age 39, 
Dbo Majeed, Puthiya Manzil,. 
Andrott Island. 

L.Pathumrnabi, age 37, 
Dbo YousafT., Lavanakkal House, 
Andrott Island. 

H.K.1-ilussain, age 35, 
S/a Pookunhi; Halookakkada House, 
Andron Island. 

M.P.Mohàrnmed Rafeek, age 31, 
,S/o Koyamma, Kunnamkalarn 1-louse, 
Androfl Island. 

1K.Moha11111led Fasal, age 32, 
Sb Kunhi Seethi Koya, 
Kadiyammada House, Andrott Island. 

K,Mohamrned Basheer, age 34, 
S/o Aboosala U.K. Kunthathalam House, 
Androti island. 

K,K,Mohamrned Farook, age 27, 
S/o Kunhi Seeth ikoya, Kerakkadarnali House, 
Andron Island. 

AithheedKhan, age 39, 
S/&Sayeed Ismail, Aliyathaia House, 
Andioti. Island 

K..ibdul Salarn, age 33, 
.S/o Muthukoya, Kannathimmada House, 
Andrott Island. 

36 

 

K,,.K,Anwar Hussain,age 31 
S/a Koya V , Kerakkada House, 
'AndrOU Island 

	

•. 	; 
1 	I 

I 
I,  

- 	 •• 	( 	 ', .-•..--.- 	 . 
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P.Moharnmed Rafee, age 25, 
S/0 Muliakoya, Pachanal House, 
Andrott Island. 

T.M.MohammedAliyul Akbar, age 32, 
S/o Basheer, Kakachiyapura I-louse, 
Andrott island. 

Basheer Karakunnel, age 41, 
S/o Sayeed Mohammed A.C., Karakunnel House, 
Androti Island. 

Ubaidulla, age 29, 
S/o Seethi, Bappathiyada House, 
Andrott Island. 

P.P.Mohammed Farook, age 37, 
S/o Pookunhi I(o)'a, Thekila 111am, 
I\ndrou. island. 

M.M.Sayeed Hussain, age 27,. 
S/o Sayeed Koya, Moosankakkada House, 
Andrott island. 

M.C.i-lammedathbi, age 37, 
Dbo'r.ousaf, Mylachetta 1-louse, 
AndrOtt Island. 

 Doulathabi, age 33, 
Dbo Kidave, Lavanakka! House, 
Andrott Island. 

 Guhar. Madeena Beegum, age 37, 
DboMohamme'd B, Allyathara 1-louse, 
AndrOtt Island. 

 KJAookunhi Koya, age 36, 
Sb 	coob, Kol ikkatt I-louse, 
Ahdion Island. 

 K.Dervcsh Mohammed, age 36, 
..b9 Sayeed Mohammed, Kachashada House, 

ilrofl Island. 
:-- 

(By-A.db.)1r.K.B.Gangesh) 
• : 

• 
Versus 

.•..•. 	i:;j 

Applicants 
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The Administrator 
Union Territory of Lakshadweep 
Kavarathi -682 555 

Director of Education 
Directorate of Education 
Administration of the Union Territory of 
Lakshadweep, Kavrath i. 

Dirctor of Panchayats 
Department of Panchayats 
Administration of the Union Territory 
of Lakshadweep, Kavarathi-6 82555 

\'illage (Dweep) Panchayat 
A ndrmh Island represented by its 
bxecutive Officer. 

Faisal Ameen 
S/o Pookoya N 
Acharnmada I-louse, Androth. 

Mohammed Shamsheer M.K. 
S/b Bthesha U.P. 
Mayamkkada I-louse, Androth. 

Mohammed Asker 
S/o Seethi 
Aliyathara I-louse, Androth. 

Noishakhan M.K. 
SbbSiied Koya 
l\4ayaipkakkada I-Ious, Andioth 

 
Mhammed Kasim P P 
Sb Kidave Palathupia House, Andioth 

AbdAkbar 
Sb 	ubair 
Panbath Puthiya Pura House, Androth 

i\4ujeeb Rahman 
Sbo Ibrahim 

-- -.AIiyalhara I-louse, Androth 

.. Si;K. F. 
bb:IKtsim l(o)'a 

Kjathi 1-louse, Androth 



I 	
13. Mohammed Hassan 

	'9 

S/oI(unhi Koya 
Ay arnada House, Androth 

Mohammed Abdusalarn T 
S/o A•tusa1a 
Th.echri House, Androth 

Muhammed Rafi 
S/o Nalla Koya K. 
Poodamkakkada House, Androth 

Muhammed Kassim 
S/o Koya 
Shaikkinte Veedu House, Androth 

P.P.Koyamma 
S/o P.:K.Kidave 
Palathupura House, Androth 

Müharhmed Khaleel 
SioAldu11a 
Aliyathara House, Androth 

Muhammed Basheer C.P. 
S/o Abdul Khader 

herikkal Puthiyapura House, 
Andrbth. 

(By AdvoQate 	Mr S Radhakrishnan - R1-4) 
(Ms Rekha Vasudevan (R5- 19) 

Respondents 



16. 	OA3O1/2O1 

1. 	Attakoya T.V, age 44 
Sb Koya 'lhankgal T, 
Thailath Valiyakkattu 
Andráth Is1n4. 

2.SayeedKo)a,'agë43 
SVo Koya Kidave, Al iyathara House, 
Androth Island. 

Mohammed, age 54 
S/o Shaban, Bii1yarnrnada House 
Androth, Island. 

Yousaiage6O 
S/o Ahammed, Kandalath House, 
Androth Island. 

5 	Mujec Rehman, age 35 
Sb Koya, Kat achetta House, 
Andioth Islaid 

6 	Abdul Nas ar,1 age 38 
S/o:Nalla Koya, Kunnashada House, 
Aidrdth Islai-id. 

7. 	Moharnied I3àsheer, age 37 
S./o Yacoob, \liyathara House, 
Androth lslahd: 

8 	 age 35 
5/0 Sae Koya, Pandath Puthiyapui a I-louse 

9. 	Pookd, 
S/p K m rn M oya,ayarnpokada House, 
Androth Iian 

P. Nou1aLage43 
T5/0 Koyanma Koya, Thacheri House, Andioth Island 

11.A f,ae37 
S/1Seethi, '1 hchcri Moosathada House, 
Aidth Isdnd. 

Y ; .................... 
0 

S 
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12. 	Hassa, age 0 
/.am41ud1cen, K .adiyarnmada House 

Ardroth Island. 

11 Mohamnied 1afekag&41 
S/.o.Ayshorninábi, BilOtheth House, 
Androth Island....:. 

Jalal., age37: 
S/o Kunniseedhi, Palathupura House, 
Androth Island. 

Farook, age 49 
S./o Koy.amrna, Pochalarn House, 
Andioth Island 

MdfulKasari.age 51 
S/p Abdul Khader, Karachetta House, 
Androth 1.1and 

16y.ge.48 
$IQ Sayeed Mohammed, Thacheri Moosathada House, 
A.ic1r6th Is! and. 

Bashee, age7 
S/o Kidave, Moodarnpuia House 
Anclroth Island, 

M:limnicd Hsaih, age 42 
S o I Idmeod. Azhikakern Pura House, 
Andioth Island 

20 	1abbai,age39 
Sb Nalla I<oyt, Kunnashada House 
Androth Isialid. 

N'ohammed Uyaudden, age 33 
S/o SayeedM.hammed, Neelathupura House 
Androth Island 

hIheed. ag 42: 
5 o Sa\ced Mohammed Kunhali House, 

idroth Island. 

23Sh:hu] I Iameed, age 33 
Sio KlddvL, Poodamkakkada House 
Andiot1-\Jsland 

24 	Raidad 1eebi, age 46 

	

- 	

.1/ 



• 	
" 	 f.' 	 •'' 	 :, ' 	 '' 	

. 	
- 

Sb SiddeequJ Puthiyanalakam House, 
Andioth Is1anI 

25 	Inden, age 60 
Sb Ahamined, Kandalath House, 
Andioth Island 

26 Mohammed Saleem, age,42 
Sb Sayeed Mohammed,4 Kunnashada House, 
Androth .Islard. 	.... 

27 	Gafooi,age4l 
S/o Thangu Koya, Pentarnveli House, 
A:d roth Is1and. 

Siddeque,t  age 43 
S/p Kidave, Mod iyothada I-louse, 
Aiciroth Island. 

Shanavas, agd 33 
Sb Kunhi Ioya., Pochalarn House, 
Androth Island.' 

30 	Pookunh, age SOn 
Sb Kidav, Aliyathaia House, 
Andioth Island 

31 	Kalcc1g3 
Sb Buhari, Aanakar House 
Andioth Islahd 

32. 	Ifly's,'age 
Sb I-la mza K oya, Aliyathaia House, 
Andi'Odi 

33 	Mohammed Jsheer, age 39 
S/p Sayced Mohammed, Aliyathara House, 
Andiotf Island 

ViIj  

34 	Mo1idfi, age 33 
Sb SaycOd tiiai1, Aliyathaia House, 
Vflci'tni•'S1anct'. 

. 



1 23 

36. 'Mohammed Saeem; age .33 
Sb 	Koyamma, Kannipuia I-louse, 
Andioth Island 

37 Shamsuddeen, age 33 
S/oAb'dul iKadei, Belichetta I-louse, 
Androth Island: 

38 Kunhiscethi, age 47 I  
S /o Ahoo Sala, Lavanakkal House, 
And.roth. Island.. 	. 

39..  Yacoob, age 4 
S/o Sanddeen Kunnashada House, 
Androth Islaiid. 

Abdul :J a bbai  age, 38' 
,S/o Sayced Mohammed, Kannichetta House, 
Androth Island. 

JanaI, ae 41 
Sbp. Sa.yec.d, Bikari, Bidumkattu Bilutheth House, 
AndioU7 island. 

42 	Suai, ag 
U1o fSaelikari, Thacheri Biyyada, Aji

ijofh Island.. 

43. 	ajiia 1eeui'ri, age 29 
D/oNaI1alp, Lavanakkal House, 
Androth Island. 

44; Shhaias feegum, age 28 
i7b6 IuihiKovà, Lavanakkal I-louse, 
Andioth 1laid. 

45. 	k .fiian age 32 

Sbç: PoplUi iiRahmath Villa, 
Ahdioth 

46 -amuddech P P T, age 33 

• • 
S 	S4 Nsi, çhadath House,' 

Andi:oth\lsland. 

47. 	1bJ ie 4 
S/ô Yisaf Pndaram House, 
Andioth IsIarid 



TIassan, age 39 
	 S 

S. Sayéed Bukari, Matharapura House, 
Androth Islard. 

Mohammed Sleern,:ag 38 
Sb '60saf,:Tbai1ath House, 
Androth.Islarid. 

Mohaiiiied• Musthafa, ae 36 
Sb Pobkoya,Neganmaç!a House, 
Androth Island. 

Koya, age 36 
S/o Attakoya., Mathil House, 
Androthlsland. 

Kaiil,age4l 
S/a Muthu Koya, Palathupura House, 
Androth Islarid. 

53.. 	/i! age30 
S/oScetliKoa, Lavanalçkal House, 
Androh Island. 

Sdkari,'a, ag 	2 
S/a Muthukoya, Bilutheth House, 
4ndroth Island. 

S]ih,age 37 
S/a KiinikoyAynamada House, 
Androth IsFand. 

RhnithlIa áge39 
Sb Si 	eq4:Bikitheth House, 
Ardi'ohIslnd, 

II, 

Mbhnitd Aslaii Naser, age 40 
S/a Sayeed;M'hamrned, Pall iyet House, 
Androth I s 1Laii d .  

ayced Mohammed, age 42 
S/a Kasimi Achadapurakattu House 
Androth Islaid. 

AnvarHussafn age 29 
;S/p :Jpkoya,;Kunnashada House 

Andi oth Isand 
X 

/ 



• 60 Habeebu Rahman, age 28 
Sb 	Sayeed Mohammed, Kunnel House 
Andioth Island 

61. Rasheed age 3i3 
Sb 	Koyà, 1ç4kada House 
Andioth Islan'd 

62 Chei iya Koya, age 32 
Sb 	Aboo Salah Perumpalli House 
Androth Island. 

 Mujeeb Rehman, age 37 
• 	S/oSayeed. Buhari, Karakunnel House 

• 	Androth Island.. 

 Noufe! K, age 33 
SboN.a tta)ia Koya, Cheriyadam House 
Andioth Island 

65 di 	amad, áe 45 
Sb IKoyamma, Karakkada House 
Andioth Island 

66.. Shamsu Shinobs, age 34 
S/o cheriyak. M., Pentarnvilapura House 
Androth Island. 

67 Mohammedbdul Nasei, age 308 
Sb, jifeef N'I 	Kottiathattu f-louse 
Andioth Isl.drcj 

68 4ohamne 	]hahu11a, age 33 
Sb 	K6yanir1akoya, Nal lal House 
Andioth Island 

69 I lath uflah,ge 30 

Sb 	Kuiihisethi, Peiumpalli I-louse 
Andioth Island 

70. Rias age 29. 
Sb 	Shaik Koya P S , Pentambelipura House 
Andi oth Island 

5 

................................... 
1 	I . 	r 

71 
- 

IJiai,à931 
S/p Kj a/e,P P 	Parìdathu Lavenakkan House 
Aidi 	IVI.ts 

¶ 	. 	• 	• 
I 	 11 

• H 

'; 	/ 



72 	Rahmat, age 42 
Sb0 Pookutty M , Mathil I-louse 
Andi oth Island 

73 Mohammed Hassan, age 37 
Sb Sayeed Mohammed, Achammada House 
Andioth Island 

ShSudehge 32 .... 
SbOMuthu.:Kóya K., Nelfai House 
Androth Island. 

Mohammed Nâseer, age 28 
./p.Muhaiiimed, Pentamvelipura House 

Androth Island. 

Raulath Beegum, age 29 
S/o Thangakoya, Arathupura House 
Androth Island. 

Fat)ahuddèe age 38 
51.0 Kidave UJ., Makket House 

ndrothI.la.hd: 1  

78 	Baclàiul Munei, age 32 
$b i\hdul Khadei, Moodampura I-louse 
Andjoth Island 

79 Mohammed Musiafa, age 33 
S/o Ahammadiya, Jabalpui a House 
Andi oth Island 

80 	Mohammed Iasim, age 47 
Sb Kidave, V K , Makket I-louse 
Andi oth Jsld 

i.. 

81 	Mohammed Aboosalih, age 40 

~Z Sayeed 4ohaimped, B ilutheth House 
ldrot 'h Island 

82 	Kunhiscethi, ge 47 
So You saf, Methat apui akatte I-louse 
Andoth IsIard 

83 	I lamsa Koya, age 42 
S/o Ahammed Makkett I-louse 
Andt oth 1slaid 
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$4. idtakoya, age 49 
S/b Yacoob, Aliyathara House 
Androth Island 

85. Iha1'ekáge49 
Sb 	$a?yeed, c° 1erikkar Püthiyapura House 

.ndrdth Island. 

.86. 1ath1 	ageu1l, 	34 	
. 

• S/o Sayced Mohammed, Palliyett House 
Androth Island.' 

 Basheer, age 55 
Thacheri Moosathara 
Androth Island.. 

 Mohammed Farook, age 33 
S/o NallakOyaç.L., Tharampalli Makket House 
Ahdroth kland. 

 Abooà!iha3 1 
S/9 SIaikKo'à,Moosakada House 
\idrqhJ1arid. 

 Sa1em,age 31 
S/p Sethi,Krakunne1 House 

• Andrcith 	slarid. 

• 	 9 1 . ivtohammed I<sim, age 33 
Sb 	SaedV.M6barnmed P.C., Pathada 1-louse 
Ahd6t 11j Island. 

 
- H. 	- 

heiyoyJ,age44 
Sb 

	

Y. 9 T 	Lavanakkal House 

 Mohnedhssain, age 41 
S/o Sayeed JniaiI, Kandalath House 
AndrthIs1and. 	• 

94\ SabK1ian, age 33 
• 	 S.: 	

. Sib 	oyamiiiakoya "Thattampokkada House" 
Aidi:ob 1Iad; 

95. 
' H 

If1saiage. 
m Siio 	4cd Bukai 1, Podakakkada House 

Aithd 	Islahd 



:- 

96 	Akbcu C , age 33 
S10 Atiakoya 'K Edayakkal House 

oth Is!ahd 

97.bdu1 Vahab, age 33 
S/a fhangakoya P , Kunchali House 
Andioth Island 

Mohammed Musthafa age 42 
Edayakkal I-iois 
Androth Island. 

Navas, age 25 
S/o 1:Iussaiii,7fhahira Manzil 
Androth Island, 

100 Shanavas, age. 33 
S/o Shai afudecn, Math ii I-louse 
Andi oth Island 

Iilassan age 33 
$(o SeethiJvt, Lavanakal House 
A ii d roth 1 i and 

Mo11mned.138sheer, age 42 
S /o Youf, Nella.! House 
4ndi oth Island 

103 Shanuen,dge 36 
S/p NalTa Koya, Kunnashada House 
Andi&h Island 

104 /ainul Abid, age 26 
Sb Kidave K , Palliat House 
Aiidroth Lslàrid. 

105. Muthu Koya age 39 
S/a 	uThi.celii, Makkette 
Andioth Island 

1 06 	1çhammcd Mukhbecl, age 30 
S/p K.oyanimakoya, Kerakkada House 
Andoth Is1n 

I 	p 

1.07. Sban)usudeen1, age 27 
S/o Koya Kidave M P , Paridathupuia House 
A i1? d l ot h Island 

(.._ . 

. 
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108 §hihabidh' age 27 
S/ 10 Muthu Ko'a, Pandathupura House 
4ndioth Is1ard 

109 Ubaidulla, age 29 
S/b Sathai, Kannipuia House 
Androth Island; . 

110 	Jalal, age 49 
S/o Yousai P.,. Mood.anip'ura House 
Andioth Island 

Kidavag.551. 
S/a 1nc!eeri:M.,;1.iriyammada House 
Andioth Island 

Kiday.u,age 59.. 
/o Irjab, Mkkat House 

Andioth Island 

Mohammed Sálahudheen, age 26 
S/oKya 'LP.., .Kandeth House 
Andothlslaid: 

114..MohamhicdShakeei, age 22 
Sb Kunhiseethi, Makket House 
And.oth Island 

115 M61amme Aithaf, age 24 
Sbo Jamal, Mayornpokkada House 
Ahdi'bth I s l and.. 

116, Abdul Gafoo, age 28 
Sb .Nallakpya T, Bappathiyoda House 
Androth Island.: 

117. 	ohaniiedYthiya Khan, age 23 
S/o. 3 hèrK, Math ii House 
Andioth Island 

-,-- 	
.'." 1 	

L 

- 18 Nalla 
" 	

Koya, age 39 
\ S/o Khadei, 

.Androth island 

I19' jKunnikoya, age 35 
.. JS/o Ahmcd, Ionnikam House 

. 	 .. ........... 

j Andioth Island 



730 

Zaiñul Abid, ge41 
Sb AssairiarN.P., Kandalath House, 
Androth Island. 

Moharnmedge 50 
Sb •Abdul KI2adr, Kaval Chetta House, 
Androth 1s1ard. 

AbuNasir,a36 
Sb S idclique, Kunna.hadá House, 
Androth Island. 

Mohammed Aboo Salih, age 37 
Sb Musthafa,.Ammelam House, 
Androth Island., 

124 Ko'a,age37 
S/o Sayeed Mohammed, Lavanakkal House, 
Androth Island. 

Mohamiied Rafeek C.P., age 38 
S/o $ayed, qherikkal Puth iyapuram 

hdrbh ISland 

M,oIiihed'Rafdek, age 40 
Sb J1kas,3 Uutheth House, 
Aiidroih 11an. 

Mukbcel , ge 28 
Sb, .M'ajeed L., Perumpalli Hou.se, 
Andi5th Island. 

iasheedKhh,ãge 33 
Sbd Kd 	A:, B iyyadachetta House, 
Ahdidth .I14nd. 

S I. 

129 Mohar9md rook, age 31 
S/b Pbbki' Kinne1 House, 
Adith Island 

kahi 	hul1'ah,age 31 
SJo KQya.rnn1aiK.P., Bappathiyoda House, 

'.Adroth 1s[aid.,. 

Mohiimed Ksim, age 30 
.bo'.a1lakoya 1'ennashada 1-louse, 
.Andoih Ts11. 

4 	 I 	I 

S 



• 	14. 

•. 132. Mohammed 1'aa1, age.38 
Sb Kidave M P , Kandalath House, 
Andioth Island 

133 Mohammed b1 Gfpr TM ,age 38 

	

• 	 :1 	 . 

Sb NaUakoya Thai arp11y Makket House, 
Androth Island 

134 Jarn!,age57 
Sb Kidave, Poovadakkattu House, 
Androh Island.,! 

• 	135. Moharniried Sa1eem, age 31 
S/o..Hassan Kunni, KeyiyOda House, 
Androth Island. 

Koyamma,ae 47 
S/o.Aboo aleh,.Kavalchetta House, 
Andioth Island 

• 	: 	• 	:. 
Flidayathulla, age 38 
Sb Koyamma, Kaiachetta House, 
Aiàroth Island 

AdiIAeKhan, age 41 
StoM.ohanie1, Birayammada House, 
Andioth Island 

Sharnuddleen, age 32 
So Sideeque M P , Pazhayakamkattu House, 
Abdioth Islahd 

•j 
age 33 

	

Sb, 	 J .k 	Ammelam House, 
Andrdth Island 

N1Ikoya,c 50 
S/o Aharn&d 0.0 , Matharapura House, 
Andjoth Island 

I Ianza IKo)'a ?  ge 43 
Sb 1idave B,; Aliyathai a House, 
Andioth Isjand 

age 28 
rIaa M , Ai-nmelam House, 

clrroth 1 s ahd 

ri : 

136 

 

 

 

 

141 

142.. 
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144 Sayeed Ismail, t age 58 
Sb AjduI1a 1 P, 16darnkakkada House, 
indioth1s1and 

I 	I 

145 AiijathKhan, age 28 
Sb Bunlyamin, Ammelarn House, 
Andioth Island 

Mb1ammedIqb1, age38 
S/o Na1Iakoya,..1eruthpa11y House, 
Androth Island. 

PoOkunni, age. 6 
S/.o Yousaf1-Iaji, .Bappathiyoda House, 
Androth Island 

148 Mohamned 1asheer, age 38 
/0 Kidave A , Mayampokkada House, 

Andioth Island 

149, C1riiakoy age. 36 
Sb Kuphikpya j,  Thacheri House, 
Androth Island. 

150 Naseemudheen K S P , age 28 
S/Q: Abdul :  Kdr ii, Karachetta Sarommapura House, 
Andioth Island 

151 Abd1Káyoon, age 41 
Siô S4yeed,Buh1I M , Kunchali House, 

i6t111hiil'. 

152 Liyabuiahman, age 31 
S/o Kunnikoya M P , Chekummada House, 
Andioth Island 

153 Kunhibi, age 46 
S/o Kadei,Pe.iumpalli House, 
Andioth h,land 

154 13.athurnnäi ge 52 
Q/p1<9miakoya, Kolikkattu Naduvilkam House, 

- 	'.\ndiothIs1and 

i55 
o1-Ianisa Koya, Aliyathara 1-louse, 

/ Anioth Island 

.-) 	... 	H. .•...,,. 	 I 
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• 156 Sceihi,age69 
Sb 	Assairai, Pachanal I-louse, 
Andioth Is14ni 

157 Sadakkathulla, age 3' 
Sb 	Buhaii VK, Chettapokade House, 
Andioth Island 	V 

158 Bashcei,age40 
S/0 Sayecd K , Kunniashada House, 

• AndIQth Nand. 

159.. Mohammed Kui aishi, age 25 
/Sayeeci.Noharnrned, Karakunnel House, 

Androth Island. 

160 Siiaj,age47 
S/o ;Kidave K., Kunnumpura House, 
Androth Island. 

161. Moha.mMed Ran, age 31 
• Sb. ftaipza  Koya K., Pathurnrnapura House, 

Andioth Island 

162 ZainUl Abd, age 26 
Sbo\thi1akoya kc ,Palliyat House, 
Andrth Island 

163 Abdi1Jabbai 	age35 
Sb 	Kunni Séeth, Makkett House, 
And'ioth Island 

164. ajed. MOhaiiiied, age 54 
S/oK 	vii,Pdovadakkattu House, 
Andioth Island 

165 Attabi, age .57 
T)b 	oucf K P , 1 hacheri House, 
Andioh ls!apd 

166 

I 	

1 

I 	 II 	I 
I3a1lcc, age37 
I)bo Koyanrnakoya P , Thachei i House, 
Andioth Island 

r 	 \ 

167 Y'akooh, age 40 
f 	 SJ Kidavu K, Anrne1arn 1-louse, 

Ahdioth Islahd 

H 
1 b:.-.' 	/ 	

• 	 S 
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168. Mohammeçi 	afee, age 42 
Sb 	Koyanmakya; Mayarnpokkada House, 
Androth 1s1aiid. 

1 69. Mullakoya, age 47 
Sb 	Majeed K., Lavakka1 House, 
Aridroth I 	land. 

170. Pookunhi,ag 	46 
Sb 	Kidave P., Amn1ah House, 
Andoth Island. 

1 7 1. Mohammed Kasim, age 46 
S/o Yousaf, Bppathiyoda House, 
Androth Island. 

.172. Kadeeja, age 5,1 
Dbo Kidave K., Thacheri House, 
Androth Is1nd. 

 Mu1labiage ; 1 
DIo.IdavF 	Palathupura House, 
Androth I1hd. 

.5. 

 Nan7d6rA1i7yeed PP., age 25 
Sb 	J\4P. Fathu1 lah, Purathikkatt Puthiyapuram, 
Androft Island: 

 Au AbarK.ge25 
SboChcriyakoya, Kannathimada, 
Androth 	ai:d, 

 ohammcda,Icem, age 33 
bo $haikpy, Kunhal I House,. 

Ardoth 	d; 

AdvbaI 	k1k BGangesh) (By 

I 	Versus 

I. [H Admiiisrtor 
Adj) -imistratibn of the UT of Lakshadweep 
Kavarathi 62 55 

2. 7. Ti)e.partment ogricuiturc 
Kavarathi 682 555 

• 

- 

eprcsntpb4 i.s Director. 

3 
Jill 

Dnctoi 	fiayats 

. 

Applicants 



Depaitient of I?anchayats 
drnifsu ation'f the UT of Lakshadweep 

Iavait1b82 55 

4. 
by its 

Respondents 

(ByA th'ocae Mi S Radhakiishnan) 

17. 0A302/2013. 

1. 	Jaffer, age 35...  
S/P. Batijan  Parinethechetta  House 
jiini island. 

2 	Faiooque,age'33 
Sb Khadeç, Kulandam House 
4minisIand I  

it 

3 	AbdUlla Koya,age 50 
S/o Attakoya, Malika House 
Amini ilahd. 

4 	Nallakoya, age 40 
S/o Abdulla Koya, Puthoya Kanniyam House 
Amini Island 

5 	Ai'ohrnjied, age 47 
Sb Mo1 arrkmd, Kombam House 
Jmni sIand? 

• 	•. .... 

6 	 age 36 
Kidave, Kottechetta House 

Amini sland 

7. 	JâbbP.0 age 36 
S/o:Cher i Koia, Purakkachetta House 
/\IIIIpI Isand. 

8 	)-ousa! ae36 
Sb Kadei, 3e1iyachadachatta F-louse 
tFn1iirii island 

IF 

9 	N4uth4py, ge 33 
'S/s 1Say.ed Sheikoya, Mamput am House 
AimmJsland 

(By Advocate M' K B Gangesh) 

I 
S. 	 •5•,• 	 • h' •'- 	.. 

S 	 ••' 	 - 	 S • 	 . 1 .  
/ 

App! icants 



0 3r0 

Versus 

lhc Admimstiatoi 
Adhii nisti ation of the UT of Lakshadweep 
Kavaiathi-682 555 

2 	DiicctOi of?anchayats 
Depai lment of Panchayats 
Adi'iititrati'oh of the UT of Lakshadweep 
K a'varathi-68,2 5:55. 

District Panchayat 
Amini represented by its 
Executive Ofcer. 

\'illagc (I1weep) Panchayat 
Amini Island represented by its 
Executive OffIcer. 	 Respondents 

(By Acvocate:Mr.S.Radhakrishnan/M/s Sheriff Associates) 

18 	0A303/2013 

I. 	boobkr P, age 41 
S/.QJKtnhikunhi, Pal lam 1-louse 
Ka\'arathi Island'. 

2. 	1\4uistha'1a13.K., .'ágè.45 
/o S a ie d , B a kàkad a  House 

Kavaiathi Island 

3 	Mohaie'd Shafi M , age 34 
SbF- mathM, Malika House 
Iaiaiathi islahd 

4 	Abdul NarcA P ,age 43 
Sb Chciiyakoya K, Aynipuia House 
l<avai athi Island 

5. 	Yaoob K.P age.41 
S/a ]Kidave U..P. Kuttipapepura House 

varath i Island. 
: 

6 	J\l IJ 	a K, agc3 I 
S/OBah P , IpIiyam 1-louse 
1'avthhj Island 

-- 
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T. 	Mujeib Rehman LI P , age 34 
S/c Alikoya C K, Uthampokakada House 
Kavaiat1 Is1and 

..................... 	. 	. . . . 

8 	'1 haiiy \ P n age 43 
Sb Ukkas, Vadakki1apura House 
Kavai athi Island 

9 	i\'lujceb Rchman B, age 30 
Sb Thangakoa, Biiekl 1-louse 
1<avarathi Is. 

10. 	Sajitha P.,.age 32 
• 	D/p All Araclarn, Poovinoda House 

Kavarathi Island. 

Basheei P 1 , age 44 
S/c Mohammed Pallipura, Puthiya 111am House 
Kavaiathi Island 

Abdul Rafeek K,, age 44 
S/c Ahmed Kanimmada, Kadapurathaba 1-louse 
1<avaia[hi Island 

S:l cCin  A.P., age 34. 
$/c. Mohammed.C.P., Athampapepura I-louse 
1K.avarath I .  Jslanl. 

Mohammed 1-1ussain P A , age 29 
S/b Kha!id Haji K P , Puthiya Alikom I-louse 
Kavaathi Ilanl 

Shajhan K, ge 35 
S/c Hamz,i'hrinikad House 
Kavaiathi Is1ai1if 

39 
540. Muhu, Ay.1pLita 
1<avai4thi Island 

13a11ee1 S agJ35 
S/c I Iamzath A I , Safiyabiyoda 
Kaviathi Island 

Ukk,ág 	1; 
i" 

	

	o AboobaIth Melillam 
4aiathiIsland 1  

... 	. 	.•. 

i _ ,-. / 	.. 	 ... 

r / 
\ 

. 	 . 

12 

13 

15. 

16 

17 
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. 

1 9 	Hamzath, age 27 
Uman iiayj, Aynepuia 

I<aviath Island 

20 	Mujeeb Rehman, agd 38 
Sb Ilarnzath A I, Safiyabiyoda 
Kavai athi Island 

Manikfan I .i,age 3Q. 
S/o Abdulla A, Kuttitàppura 
Agafli kiand. 

1-lidayathulla SM., age.36 
S/qHamza.th BK., Suhaida Manzil 
Kavai athi Island 

23 	Ansar.P.P,age3l 
Sb Cheiiya Koya K P, Pakichipuia 
1à'rathi.I1aiid. 

Sulimah KY., age 38 
S/.o KidaveU.P., Kuttipappepura 
Kavarat hi Island. 

Ycbob.C:., age 40. 
Sb Yousuf P , Pulecnakeel House 
Kavai ahi1  lslhnd 

26 	NiLmudd1n K P , age 34 
Sb 	 Kochipuia House 
Kavcuathi Island 

27 	Salcem V ago 39 
Sb I lamzdth Véloda House 
Kavaiathi Island 

28. 	Attakoya 	ag41 
Sb Ahoohackei M I, Bit ekal House 
Kavatathi Island 

P.  

29 Nauhad V30 
S/p KahiiN C , Palliveedu House 

.Kav4Iath1 slançF 

30 Mohammed Iqubal K K , age 31 
Sb Kasmi P V ,, Kunnamkalam House 
Kavatathi Island 



031 AshikAli C P,ge30 
Sb 	Au K , Chrdipapada House 
Kavaiathi Island 

32 lvi ohammed Ra fi P , age 38 
Sb 	Chciiya Koya PaThcham, Pulipinnakad House 
Kiathi lslaI7 ava 	d 
...... 	. 	 . 

33 PookoyaPP,age48 
S/ci Babujari M , Puthiyapura House 
Kiltan Island 

 11 ssai n ali..1:, age.33., 
S/p. Muhammed C., Kuttithayapura House 
Kavarathi Isnd... 

 Silaiftiah M,age 37. 
S/o Hamzath VL, Maidanoda House 
Ka\'aratbi 1slan0, 	. 

36 KajallussainC, age37 
S/o. AhmtheId Khan T.P., Chungarn House 
Ka\'Iatht fsland 

37 Mje)ehman T K , age 38 
S/o Thu ilikad House 
Kavaiathi Island 

38. age 32 
S/o.S.aye.d Pbo; Kakachiyapura House 
lKavaiathi kland 

39 Mohammed RE1i B , age 33 
/o Afl.akidave T P , Beeranthoda House 

Kavajathi Island 

40 
I 	 L 
RIekdge3i 
S/b gutl1u 	leenkeel House 

a lavaithi Jslaqd 

41 UmmeiK 	,age 37 
-1- -So Udâifa C 	Thekila 111am 

K\'arathi Island 

42 olarned Rafeek, age 37 
Atai 1< P 	 House ,okarachiyapura 

Kaaithi Island 
Ill  
I 	( 	 3 

. 	:..' 	i.. 	 I 
• 	 :- 



• 	 .. 	 '.. 	 . 	 '... 	 L''. 	 ' 

It 	Jj 
fl 

43 Mohammed 	ge 31 
S/o Kidave1Kh1 , i3aiakaroda I-louse 
Kavai athi island 

44 	Jaleel P , age 43 
Po Sb AUai Veloda, 	dva1iimada 1-louse 

1, 1\ aiaihi ISicifid 

45 	1)clhaih, ae 33 
Sb Mohammed 1 , Amanathakepui a 1-louse 
Kvai'athi Island. 

I 

46. 	SharaIudheêh, age 24 
S/bAli A., Poo\noda 1-louse 
Kavarathi Island: 

(By Ad\o'cate: Mi:Ki3.Gangesh) 

Versus 

I he Admbistitoi 
Adminisuation of the U1 of Lakshadweep 
Ka\alath1-682 555 

2 	Dpi tmcit ofAgi icultuie 
'UT p1 La1<s'h'c1weep 
Kavaiathi-632 555 icpiesented by 
its Diicctoi 

3 	Dii Ctoi of P uchayats 
Depai tment bf Panchayats 
Admini sti at Ion  of the UT of Lakshadweep, 
Kavaiathi-682 555 

4 	Distiit Panchayat 
avaiathi icIcsFntcd by its 

Lxcculi"e Officel 

5 	Village (Dwdcp) Panchayat 
Kavaiuhi Island iepiesented by its 
1 \CCUt1VC Offici 

J.By 	fvli S kadhakiishnan) 

i9 
¼ 
O\3I9I2013 

P 	Bti.rshcei aet  t 4 
a House 

/ ' t2 

f t 

Applicants 

Res poii dents 



2 C Eathuiharnn, age 33 
/o Usiinai, Beiiychada House 

Adi4 Iap.d 

3 M Khaieei, age 
Sbo Khadei, Marnanoda House 
A 	iit.Island 

 P.1.$iaj,age:3i 
S/o Abusaia, PutjiyaillarnHouse 

01  
Amini island. 

 K.K.Razak,age;27 
I: S/.o:. Khadei:kOya, Kunniyatarnkakkada I-louse 

Amini Island 

6 P Ashraf, age 37 
7 . 

Sb 	Ahamed, Paliam House 
Amii Island 

7 K C Moosa, age 44 
Sb.o:AtkQya,.Keeiachery .House 
Amim Island 

8. 3Kàiikbyà age 42 
Sb 	Chci iyakoya, Balapp House 
Amini island 

9 C'ttaJoya, age 41 
Sb' 	aij. 	C'hnrnthabelli House 
Amim 1s!an! 

10 Raheern M, age 33 
Sb 	Abdullakoya, Madam House 
Amini Island 

II. Pookunhi: 	
• 

Sb 	1 C Yousaf, Nooirnahal House 
Amini Island 

(Bycdvocate Mi K B Gangesh) 
t 

/ 

Veisus 

I 	
III 

i 1kdffiinisiatoi 
,Adrrinistatibn of the UT of Lakshadweep 
Ka'vaiathi-682 555 

.1 	. 	. 

App! icants 



2 	Diiectoi of I3 anchayats 
Depaitmeilt f Panchayats 
Adminisiiatiön of the UT of Lakshadweep, 
Kavaiathi-682 555 

3 	DI re c to r of Education 
Dncctoiatc ol Educatioii 
Adminisu ation of the UT of Lakshadweep 
Kavaiathi-682 555 

\/iilagë .(Dw.p) P•anhâat 
Amini island. represented by its 
ExecutiveOffiçeit 

(By Advocate i\4i S Radhakiishnan) 

20. 	O.A iN. 32512013 

I. 	Mohammed Abdul Razak 
570. U.i.Nill.a.Koya 
Ai.ialada House. 
Andl.ott Island.. 

K:. Mooa.. 
Kandilam 1 louse 
lad11 Islai id 

3 	I !aiiia Koya 1 
5/0.: Abdul lqiadei 
1311 iyamniada I louse 
Andit I s1äiL: 

(By Advocate Mr. K B Gangesh) 

• y'su•s. 

I. 	fh Adm in i stiatdr, 
Adminisu ation of the Union Teti itoly 
of Lakshdweep Kavaiathi - 682 555 

2 	The 	 ecoi (eivices) 
Adiumsti tiQn of the Union Teiritoiy 
çf 	kshad4c (S cci etai iat), 
Kavaiat1ti - S82 555 

l)'epartiient :f.Enviornment of Forests 
Lakshadweep, 

Kaaràt1ii 	682 .555. 

S 

Res p0 n dents 

Applicants 

Respond en is 
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(By Advocate Mr. S. Radiiakrishnan) 

21. 0A326/2013 

 Savadl.K., age 40 
S/.o Mohmmcd A.P. Th.i'rinikkadu 
Kavarathi island. 

 Abdb:abie.iP.P 	age 43' 
Sb 	i-1rnzath K.P., Pallipura 
KavarathI island. 

 Aboobacker P.1K.., age 34 
Sb 	Fathahulla, Puleenakeel 
Kavarathi island. 

Jehangeei' A.P.,age 32 
S/o 1-Iameed,.Aliapura 
Kavarath I I sInd. 

Slajah4n B.,g 35 
Sio Kid; ye., Iadayi 

Island. 

(By Ad xartê Mr.K.B.Gangesh) 

Versus 

The Adm i ni st'raor 
Adrninitration pf the UT of Lakshadweep 
(ávarathi-682 555. 

rdéi.or of Panhayats 

:P6',!i1ent fPanchayats 
Adimthsu aUon of the UT of Lakshadweep, 

aVthi.:682 55: 
. 	i  

3 	I)cptmeiit of Science & 'Technology 
IUiidiT'1Tit'oI'S' oiLakshadweep 
Kavarathi-682 555 

by. its Director 

4 	'Village (Dwccp) Panchayat 
KavI'ithiIsland represented by its 
I \CC'}JI\'C 011icci 

)c- .: 	aMi S Radhaki ishnan) 

Applicants 

Re s p0 n dents 



- 	 . 

22. @A 327/2013 

I. 	1c1'00IK, age .40 	- 
S/0 Kunhiko 3 a, Pu!ippinakkad, 
1<.avaraihi lsldnd. 

2. 	Ummer Fro6k;.a,e 8 - 
Kar1ho1aptira, 

Kavaraihi Is12Tn. 

(By Advocate: Mr.K..Gangesh) 

\/ersus 

1 h 
/\dm ii strai. ion of the UT of Lakshadweep 
Kavarathi-682 555. 

Dftecidr OPnchayats 
Departnónt ofJanchayats 
Admi n ivaiioi of the UT of Lakshadweep, 

- 	Kvtrathj-82 .555 

Deparmcnt of Environment & Forests 
Union Tern tony of I akhadweep 
Kavarathi682 555 

\/. illage (1)weep) Panchayat 
Kavai atlii Island icpicsented by its 
I \ecutivc.. O1Icei 

(By Ad\ocaç: Mr.SJaihaknishnan) 

23 	)A 328/2013 

I. 	Saifui1 	C,P., atc 34 
S/o i\4ohamood -aji, Chendipura, 
iavarathi. 

2. 	Sainul I lameedP.P., age 39 
S.  /o Atai K.P., !okara Chepu,ra 1-louse, 
Kavaiithi. 

Mohammed K,P,, age 35 
S7o I lamiath 13 P. , Kai utholapua House, 
Kaviathi 	I  

4 	AbLI aicbi P ,age 41 
S7o4dhancd, Pallam House, 

- 	 . 	 - 

- 	 - 	
-U:'- - 

Applicants 

Respondents 



45. 	.. 

	

. 	 . 	 . 

w 	
4 

5 	 t, g34 
appadarn House, 

I..âs'at athi 
lI .  

(By Alvote Mi 13: Gangesh) IC 

Versus 

Th Adniiistrator 
Administration of the UT of Lakshadweep 
Kavaiathi-682 555, 

iDireétor of Panchayats 
Depart.mentof P.anchayats 
Adminisi ation of the UT of Lakshadweep, 
K.ath.i682 5  5 
1.4 

3 	1, iectoi of I ducation 
Diiectoi ate of Education, 
Adiini.trtior of the Union Territory 
fLakhàthvëe; ,I(avarathi-682 555 

4 	Village (Dweep) Panchayat 
Kavaiai.hi Is land iepiesented by its

tm.

LxcLut1'e Oflcei 

(By Avocatc Mt S 'Radhciki ishnan) 

24 	QA 3 329/2O 413 
• 	1.:. 	.41:; 

lhçthua Beurn MM ,age 38, 
Wo Raum Rized, Madeena Manzil, Kiltan 

UC1ViS01, d011 fwisting Centic Kiltan 
Dish ict Taichyat, KiIt.an 

2 	hahul 1-larneed P K , age 50, 
/o Sayed Kb'a P S , Thottathakkaia 

Coii 1wistin 	entie Kiltan 
iti id Ianchayat, Kiltan 

3 	F kazeemudeen, age 33, 
sib ay&l Ab'diilla Koya 

& 	lKiWddyfl1KU1am K itan 
lIe1pe Coit iwisting Centie Kiltan 

, fIsu ?[ ct Panchayat Kiltan ....:. 	•°: 

Applicants 

Re spo n dents 

Applicants 



El 

Respondents 

1 I 	
r 

(By Advocate Mi VMohara 
H 

Versus 

1hAdrninistiator 
Administiation of tFe UT of Lakshadweep 
Kavarathi-682 555 

2 	Diiecto of $nchayats 
I)epii tneit61f Panchayats 
Administiation of .  the UT of Lakshadweep, 
Ka ,àiàthi.682 55. 

3. 	The
.
Cbief :Exe c~utive Officer 

• 	J)iribt Pandha'at Unit 
Kiltan, Uiiion Territory 
of Lakshadweep-68 557 

(By Advocate Mt S Radhakrishnan) 

OA 331/2013 

-lissai K C , age 34 
Sb Sayeed Mohammad A M 
Kattiyamchatta (House), Agatti Island 
1U F of Lakshadweep 
Woking as qasual labouier in the Department of 
Science & Technology, Agatti, LaP shadweep 

IlydeiP 
Sb 	yéd.BiiliiriHaji U. 
Pokkthappada House), Agatti Isknd 
Ui of Lakshadweep 
Wot king ascasua1 labourer in the Department of 
Sc iè.iic & Tehno logy, Agatti, Lakshadweep 

AlnA1bat, 1K J ,age 39 
Sb Hrriza (H 
Kunabiyq Hbuse, Chetlat Island 
1J11  of[ akshad'eep 
Woiking a caua1 labourer in the Department of 
Sciece & Technology, Agatti, Lakshadweep 

4 	Nazmal Bat kth K , age 27 
S/p Sqçiikoy , 

K*: o ahiybda (1-loUse), Chetlat Island 
J< dvep 

rè in the Department of 

25. 

2 

3 

bha 

& Tcclno1 



Applicants 

(By 	4rii 	iakose, Sr. & Ms.Daisy I.Daniel) 

3 
•1 	 .iJ 

v1'1 SI_IS 

1 	The Administiator 
ç1ThfLakshdeep, Kavarathi-682 555. 

2. 	Chairperson 
Village (I)wep' Panchayat, Agatti-682 557. 

5  Chairperson 
illagc (Dwei3) Panchayath, Chetlat Island-682 554. 

 The Jünior4 S6ientific Officer 
Departrnet cfScience & Technology 
Chetlat682 554• 

 The Junior Sciertific Officer 
I34ttrnen 9fSpience & Technology 
Agatti-682 557. 

 Director ofa.tchayath 
[3epartrnent of Panchayath 
Kavarathi-682 555. 

(By Advocate: Mr.S.Radhakrishnan for RI ,4,5 & 6) 

26 
io 

)A333'2O13 

S.P Harris 
S/1aRunhi 
S.i.1arivapur,Ki1tan 
I:;ikshàdwep 

2. K.Azhar 	S  
S/(Y.SEI)'ed Bubari 
K'ftiyàthivodu, Kiltan 

3\ A P Ahathd 
I' 

Sb Kunhikoya 
L Jiinauia, Ii1tan 

;' 
tI1I 

Ii M R I-Jai IraJ) yJAdvcat 

9 i Versus 

Respondents 

Appi i cant s 



I. 	Adrniistatc 
UniI ritofLaksbadweep 

Kiltan 

4. 	Dirctor, 
:Scr\,jcc s  
UT of Lakshadweep, Kavaiatti 

(By 

27. 	OA34/2013.1 

1. 	Kassim A 
S./o.Attakdya P:P 
ikIiy'àthara, Ilouse; Andrott 

2 	Jalaluddin N 
/o AttakOya N P 

Ncngurnmada House, Andiott 

3 	Mohammed Hassan C E 
S/o:Kh- 1iikoya:'SvP 
1:dayakka1;F-Touse, Andrott 

4. 	Mohammed afeek C.K 
S/o.Koya K.0 
Cheriya.Kakkanal House, Andrott 

D. 	M6IiammedKama1uddin M.K. 
S/c .:Shihabud.d.in Po:okoya Thanga! 
Myanakkada 1-louse, Andrott 

6. MOhamnmedBasheei C 
S/b ?ookoya 

a . IT0pse, Andrott 

I 

Respondents 



$ 	Muishida Begum C N 
D/o Late Shamsuddin 1 hangal 
Cheniayath I al aLath Andi ott 

(By Advocate Mi . 3 Gangest) 

ei sus 

I 	I he Adininisti ator 
Administi ai.ion olthe Union Tei ritory 
0

1Lakshad\4cep, Kavaratti - 682 555 

Diicctor o1Páiqayats 
Dèpatment of Panchayats 
Admmisti ation of the Union Ten Itoly 

Kavaratti - 682 555 

Departrpert o:fEIectriciy 
lJnion 'I'errito.ry of Lakshadweep 
KavaraihiH 682 55 

V.1 	 Panch'at 
Andib 1s1ar iepiesented by its 
Lxccutvc Offlcei - 682552 

(By Advocat Mi S Radhaki ishnan) 

28 	0A34512013 

I 	Ayshomma I C 
I)io llamsà, EIlachettä I-louse, Agathi 

2 	I3eefathumma1 V 
D/o Kasmi Koya Puthanveed House, Agathi 

3 	Kadecja'P K 
I')/a Koya I Isan, Punakad House, Agathi 

1 

4 	Abduil MuthaIffM K 
Sb Atiakoya Mayamkakada House, Agathi 

5 	Abdul Shukdoi 
'Io I ate UsâI 
Melaillam T-loiise, Agathi 

6. 	I.Iidayath.uIlM:K 
Io Aboobackei Koya V K 

/ 	
MakkashikaIa4a House, Agathi 

T. 	VIatnooi P 
.........................';. i-i 	 I ..... 

I 	
( 

/ 	 1 

.. 	 .. 	 . 

App1 i cants 

Respondents 



I 

10. 	Nazer K 
S/o.Kidave 
Kiikahiyäpaa 1-louse, Agathi 

I. 	ShO\\'kaihali. 
S/pU mmcr: 
fV1akaycichoda I-louse, Agathi 

Saycd Moham'ined K 
S/oPookoya 13 
KcepaiJ1 Iouc, Agathi 

NaseP 
S/o.Muthabf K 
PahàcIa 1-Ipuse, Agathi 

1 4. Abooacker N.M 
!\bdu .I,Rahm2n F 

Naicci Maniil,Agathi 

Abdul Salam.T.P 
S/o;.çh'i.a,Koya C.P 
I 1cithiya II lam, Agathi 

 
S/b,Mphamnd Koya 
Kakkacla 1-louse, Agathi 

AzharC 
S/o.,Mphanmed Koya T.P 
Challakkad 1-Ihuse, Agathi 

.1 	Aboobackei' l 
yed Ko 

Kai u'thakapadi I-louse, Agathi 

19. 
1- ahiiad Hji K 



- I 

l(uIaJinoda'1IO 11ISe, Agathi 

20 Syed Mohamiped 
/o Abd'uIla P 

Mai iyathoda I 'louse, Agathi 

21. Muhammed Koya B 
Sb Koya 
Biyathabiyoda -louse, Agathi 

22.. Naicesa M.K 
Dbo.Abdul . La,Kya 1K 
Moothamkakk.acia 1-louse, Agathi 

23 Koya P 
S /b Kunhikoyci 
Pondinodci I louse, Agathi 

24 Kasmikoya K I 
\pa.K0 Ya 

IKamalmalmiyoda Puthiya 111am Agathi 

25. Abooback.er 	.P 
S/p A..Mha:iniiied 
Uppcuhoda 1-louse, Agathi 

26 Badaitidheen V 
Sb 	Ko'asscn 
V4hda 1\4dnLi1, Agathi 

27 KamiLu1n1sa i 	P 

D/cj Mohammed S 
Bapthi'oda 	1ouse, Agathi 

28. 1Iidünhi MI L 
D/d.aKoy 	;.... 

Maii iyam Scviyoda 1-louse, Agathi 

29 lal[ei A 
io Sa'cd 13uhai 	T P 

Ai'ajappada l-lousc, Agathi 

30 
I 

l&1ipdIe..n M P 
11a' P 

,--' iarYdui ajiYHotse, Agathi 

31 	SaikP 
4o v1uthukoya K 

C1ei iyapappada -lousc, Agathi 

, 

I.\' / 



-35 

-36 

n 
37 

38 

-39 

41 

42 

C 

Naseer 'l'.P 
S/o. ;Mutha1if 
ThékkuPuhiyâ 111am, Agathi 

Ubaid U 
S/o.Hamza U 
Uimmerolaclietia 1-louse, Agathi 

Sc1. Mohimmed KT ,  

'/o.boo Salai 
KaIinth ithiyoda 1-louse, Agathi 

E 

N'1Thamood P P 
Sb Siyed i\'10 hanmed 
Pinhi) 'pand'ai am 1-louse, Agathi 

AbdJiIa1:H. 
5 /0 1 uhah11a 
Biyashabiyoda I louse, Agathi 

I lajat 011 1I112 I P 

1?/'dLkl : 1<q.ei)<Q.ya P.0 
Ihckku PuthiyulIam Agathi 

ceia 1 K 
1)/o Khalid l3 

i kkcid Hpusc, Agathi 

t\Iiai 13 
$p.SayedAh K 
13i''thahiyo6 I louse, Agathi 

/ 	 _•.-'': 	
•'7.1 	 - 

•_•-.;_ 	•,;\ 

- 

13athL44 I louse Agathi 

-. 
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 Rosna 
D/o.Sayed A1du1 Rahman 
1hachdrry l-Iisc, Agath.i 

 SakkariyaP.O 
S!oJI1?za K.P 
Puthi.yPura i-1.ouse,Agthi 

 C1eriyakoya K 
Sate AttakOya 
Koodam I-losé, Agathi 

 Showkathali 
S/oL ate Attakoya 
Sailaniyoda I-louse, Agathi 

 Nissamudhcen V.1K 
S/o.1 Iamv.a C.K (Late) 
Vdal< Kecla 111am, Agat.hi 

49 Cheuya Koya A 1K 
Sb Kpya P 
Aliya Kunnimmada 1-louse 
Agathi 

Mohathmed 4ij c,P 
S/o.Kasii Koya A 
çhchaIakap9da 1-louse., Agathi 

Sayed Mohawcd K 
S/o.YousaIA 
lKunni.impt.iram 1-lOuse, Agathi. 

(By Ac\ ctcN4r::13 Gangesh) 

• 	 Versus 
• 	

•: 	 !' 

dmibistrator 
Adiinistratiqn of the Union Territory 

p d11kshad\v, Kavaratti - 682 555 

2. 	Deptmeitf Agriculture 
Union Territoiy of Lakshadweep, Kavarathi 

jrèñtcdb' its Directoi — 682 555 

3 	Dnccto'i ol Panchayats 
Depic9t of Panchayats 
AdminSti ttion of the Union '1 cii itoly 

• 	 — 682 555 

I  

Applicants 



f514- 

4. 
Aathi island 	resented by i t s 
hxcuti Qffidei —'62554 	 Respondents 

I 	? 

(By Ad'iocatd 1 Mi Iadhakrishnan) 

29. 	OA 
.
146/20 -131. 

I. 	Ummer FarookShafi 
S/o.Aboosala 
Malikakal I-lOuse, Arninii 

P.A Sa)'edalr 
S/o.l Iffluizak5ya 

uhiya Asha.rbda House, Amini 

Rähmath Begain 
I)/.ó Ahainëd ) 	Malikakal House, Arnini 

Aharnedkoya 
S(p.Koyakidavu, Surambi House, Amini 

Váliyabi P.0 
[)/o.A'rthukoya Palliyachetta House, Arnini 

13eebI MI 
House, Kavaratti 

- 

iqJuako5'a,Vadakki1apura, 
k'atti 	S 	 Applicants 

(By Adocie:.Mr.K.B Gangesh) 

- 	Vesus 

the Adihinkirator 
s.dminsratibn .olthe Union Territory 

p. 	icweep,avarati - 682 555 
• 	 •• 	

,'. 	
C 

2 	Drectøi' of Panchayats 
3pi tmit of Parichayats 
'Vdnntià'tion of the.Jnion Territory 
of t akshat Weep, Kavaratti - 682 555 

j'.: 



/ 

• . 
I 	h 

1 
3 

odweep 
1.41ard1thi1, k 	eridiby Director of Education - 682 555 

• 	.. 	. 	.. ................... . 	.. 
4 	7i!lage (Dwee) Panchayat 

Arnini island epresent1 by its 
lxcutiveOffloer - 682 553 

5 	\/il!age (Dweep) Panchayat 
Ka1varatti tsland tepresented by its 
Executive Oflcei —682 555 

(By Advdct 	i S 1adhaki ishnan) 

30 	Ok347/2Ol 

Suhaiabi P 

Pallicham Fiise, Kavaratti Island 

2. 	MaiarnoorM.P: 
10 Hamzath 
Molakepuia Uoluse, Kavaratti island 
] 

3 	ii545iU 
t))bh1d 
UIikanajrti, Kavaratti, Island 

4 	Aimna P V 
.: 

Puihiyaveedii, Kavai atti Island 

5 	m Saiorna K P 
)/O Ibi ah'imkuty 
.eelakooli ictiyapui am 

KivaratU TsIaid 

6 	a4y1P 
I.' 

island 

7 	Bb'A 
I . 	 • 

Respondents 

/ 	•. 	.... 
yqppe. KavaFatti Island 

biAneura 
Abdurahirnan 

ypepuia I louse, Kavaratti Island 

:• 	•. :, 
I,.  



1 

/ 	
1 	

: 

RaImath BeLL1bi B 
D/oAii 
Baliyal' house Iavar4ti Island 

Sadihath V M 
I)/o Valiya A bdrahirn an 
\/adakkumel acllada m, Kavaratti Island 

Rhiyambee F P 
I)o Ahammçd K P 
Thottatliapura, Kavaratti Island 

Beefathumma B 
D/o Aboobackei 
BeëramthbdàKavaatt.i Island 

RähmaTh Beegum P.P 
I)/o.Attal K.I. 
Pochai achepura, Kavaratti Island 

I4aij anath 
Muthu Aynapuia 

uthl. 	Kavatatti Island 

1 4 0 ., 

(By 	 B (.iangesn) 

Vei1 sus 

1 	Fhe Administrator 
Admimstiati1on of the Union Teiritory 
611 akshadwep, Kavaratti - 682 555 

2. Diicctoi (Seivices) 
Administi att,on of the Union T'erritory 
of Lakshaddep (Sect etariat) 
Kaaiatti - 6q555 

3 	tectoi fIhdustus 
Uri 	I cr1 itoly of Lak$hadweep 

9 

1€ 

12. 

13 

U 

. 

Applicants 

Käv.ràthi 	esented 13y the 
'>Diicctor of Industi ies 

':. 

(ByA 

..••., 	f 

Respondents 

ocate Mi S Radhakrishnan) 



• 
:-rvri 

t 

31 	0A34872013 

/ 	. 

I 	Kufl}WN 

Noorumchetti 4oue, Amini 

2. 	Ataoya 
S/Q.MuthukpS'a. 
Sur'árnbi I.16is,°ArP:ini. 

3. 	Anwar Hussain 
[)Io.Essa 
IKottapura HOuse, Amiji, 

4 	Sajitha BeegQm 
S :ae 	bdulla Koya 

3e1i House, Amini 

Harndathbi : 

Monakkallachetta House, Amini 

lUassaihar ,  
S/a .Mo ham med 
AIirnncbettiHouse, Arnini 

7 	K C Ns 
S/O IT1arn 
KJhvadachetta House, Amini 

(ByAdvdcater 1B Gangesh) 

Versus 

I. 	'ITheAdminitrtor' 
Administration of the Union Territory 
ofLkhadwee, Kavaratti - 682 555 

2 	[)iiectoi ot Panchayats 
T)epitrnetit Qf Panchayats 
Admmitratibri of the Union Terntory 

-"1?att62 555 

3 	'I3epartment of Eiucation 
Um.ori Tri itbi'y fLakhadweep 

avrathi represented by 
• 1)irër dT.Education 682 555 

I 

• 	• 	•- 	...1 

Applicants 



(By 

32. 

2 

It 

ii 

'iflae (Dwee)Paj1chayat 

Amini 1s1a h., jçsnted by its 
ExecutetOf39e - 682554 

jj  

Advocate Mi S Radhakushnan) 

OA 35O/2i 

Mohammed l-[asan 
S/c Abdu Kadai 
Mohapuiakkad House, Andrott 

Abdul Hassan 
S/o Attakoya' 
Kaithatt Housq, Andiott 

• •Sayed.Mohamed 
S/o:Aboosal 

arachetta Hoe., Andrott 

Respondents 

ri 

(By A 

2 

ii 

Mohammed.Hussaitl 
Sb.. Moharnned 
iappathiyoda House, Andrott 

:rJud1eLen. 
S/o.oyamrht Içoya 

erak 	oue, And ott 

yocate 

 

W- ;K B Gangesh) 

Versus 

he Adminiçatoi 
Administiatipn of the 1nion Territory 
of Lakshadweep, Kavaratti - 682 555 

b irectoi of Panclia yats 
Pepartient f Panchayats 

Union Territory 
).1rr 	I 

L1iaUveep 
55 5 

D:i&ict.iiiSAat 

Applicants 

- aiatti repend by its Chief Executive Officer-682 555 

4 	\illage (Dwèep) Panchayat 
Andiott hiand represented by its 
1xecutive Offiei - 682 554 	 Respondents 

(By Advoa1 Mi S adhakLshnafl) 

3' 	•t 	I 



 

S/o.Pookoya 
Puthiya Eddiyakkal 1-louse, Amini. 

(By Advb(caté ME.K.B. Gahgeh) 

	

I 	Versus 

,I he Adrn in ist.itoi 
Adnsttation of the Union Terntory 

OP,Kavaratti — 682 555 

Director of Pànchayats 
Deirtnent of Panchaats 
AdmlnlstiatlQn of the Union Territory 

p 
K'ràttL 682 555 

inth1tofWoinen & Child Development 
Un [on l errdoi y of Lakshadweep 
KáN'àrathi • L 

Representçd y i .ts Director 682 555 

4 	Viilag (Dweep) Panchayat 
i-irhti Island represented by its 

Executive .Offlcer —682 554 

5. 	Vil1agé(Dw) Panciayat 
A.ñini Ilñdrepreened by its 

-,[ 	- 	.. 	..... 
,-.l-ecutive Officer 682 553 

(ByAddti 'Radhaishnan) 

34 	i21 

\ 	................... 	
. 

i t  

S 	

-: -..• '_ 	/ 

App! icants 

Respondents 



1 	Mohammed iaz 
	

. 

2. - 

Neelathpura Huse,'Ahdr 

MansoorAli: 
S/o.Muthukoya 
Pentamve1ipuraHoi.iise Andrott 

Mohanrned Fisal 
S/o.Siddeeque. 
Makket l-ldusèAndrott. 

(By Advocate r' K GangeTh) 

Versus 
jI.. ............ S 

'he Admiistrator 
Adiniñistration pf the Union Territory 
of Lakhad'eep, .Kavaiatti - 682 555 

11)ep4rtrnent of Animal Husbandry 
Union l en Itoly of Lakshadweep, Kavarathi 
Rcpicsente(. by its I).Jirector —682 555 

3 	bii ec'çf1anchayats 
Dët'éñt fPhëhaats 
Adiin it ibn' c.f the n ion Territory 
fLakshadve. 

Karthi 682 555 

4. 	/i1lag (Dvep) Panchayat 
i\ndrott Islaidépresented by its 
Executk'eOfficer -682 554 

(By Advcate: M.Sidhkrishnan) 

35 	OA35/2ii 	II 

1 	?I 	
? 

i - M1(Ikeç /# 	
St Idavti' 	.L 

Malktha House, Agatti 
(J 

..... 
45 	 5. 

' 	 . 	.. . .... . 

	

/ . 	. 	. 

Applicants 

Respondents 



p. 

2 	1 	S1Ukoor 	I  

Kee1 	uipur4 iç gatti 
I 

3 	lPAhrnad I 

S/d M Yousuf 
I hekkputhiya V. eedu, Agatti 

KP.Hornzakoy 
SIo.Aboobacker 
Karnalalniiypda Puthjya 111am House, Agatti. 

K.howkatha1i 
S/o:.Sydu 
Kondinoda F louse, Agatti 

6 	B Sharafudheen '  
S/U'm.kTé Ella 
Bee ktli)'dçia FIoüse?  Agatti 

V.K.M'h 1 d Mükthar 
SIo..AbdullaKôy'a 
Vadakk Kunninarnel House, Agatti 

1 bdül Rhfth,' 

1[la F-Iquse, Agçti 
C.I;.. 

(By A 	q at)v1i1' B Gangesh) 
'I 	

I 

Versus 

JheAdmnivator 
Admiistiatin of the Union Territory 
(fLakshadwep, Kavaratti - 682 555 

2. 	beartiner, 
i4f 

'Atitha1 Husbandry 
.nioi Teit6r,'oI LakShadweep, Kavarathi 
Reprcsnted ' y its Ditector — 682 555 

3 	ec 	Pqichayats 
Ipatnr1t o Fanchayats 

disttinof'the J1iion Terntory 
of Lakshd1wep 
Kavaratti - 6 	555 82  

4 	Village (1)wc'ei3 Panchyat 
igat(i Island epresentd by its 
Exeêutive 

 
01fici - 682 553 

Applicants 

Respondents 



I 	

62- 

(By Advocate Mi S Rdhikiis1nan) 

36 	O A No 354/2013 	I  

Suharabi, U/a Thag Kya 
Kakkanal House, 
Andion 	 Applicant 

(By Advocate Mi K B Gangeh) 

Veisus 

] he Administiatoi, 
Administration of the Union Territory 
of LJaksbad\eëp,Kavarathi —682 555. 

2. 	'lheDiector(Services) 
Administrt.ibñoith.e Unon Territory 
of L:akshd.we (Secretriat), 
Kavaiaui 4682555. 

3 	Ocpartment qfAgiiculture 
lJ 

T.  
niOn 1eiiitoty of Lakshadweep, 

Kavatathi - 682 555 
its Uire6tbr. 	 Respondents 

(By Advocate Mi S Radhakrishnan) 

37 0A355/2613 

Muth1Koya 
S/a Shaiko'a 
Kakkanal Ilouse Andiott 

2 	AtUi1uv 

	

/a7 As àrna1 	I  
'N?uirnadd 1rIcu'e, Ahdrott 	 App! icants 

(By Advoate 	i 	Gangesh) 

- 	 Versus 

I he AcIrninistiaor 
Ad,.m'in,is'tr'atio'n: m .  [ the Union Territory 
of Lakhadweep, Kavaratti - 682 555 

N 	I( 	 ut 



I)iëcthr of PanhayatsI 
Depaitment oi Panchayats 
Administration of th Umon Territory 
ofLakshadwee 
Kaviatti-82'555' 

Director of Ior, Shippirg & Aviation 
Uruon '1 erntoi' of Lakshadweep, Kavarathi-682 555 

Village (Dweep) Panchayat 
Ando islandS represented by its 
ExecutiveOifier— 682 554 

4. 

Respondents 

(By Ad.ocate: Mr.. Rachkihnan) 

38. OA356/2.Ol 

l-Iaj.aromrnabi 
I)/o.KoyaIKdave I .A

.  
I..tthiyapada: 1-1 ou 86 , Ka!peni 

H 
M.lKC'heriya:kèya J 
SAoMohahiwod;1('oya .1-laji 
f'ja'1ri ld<akad House, Kalpeni 

(ByAdvoeate: Mr.K.13 Gangesh) 

Versus 

1. 	The Adminirator 
Adrrunistiatidn ol the Union Terntory 
p,Lakshadweep, Kavaatti —682 555 

I  

2 	D,i'ctor fPnchayats 
rç epat1+%nt ol 'Panchayats 

iiai6n .tf the Uhion Territory 
• 	 - 

o'Lakshaçlweep I  
ka)aiatti - 62555 

Vi1le (Dweek) Pànchayat 
Kalpeni Island :çeprêse;nted by its 
Executive fficer - 682552 

(By Adyocate Mi S Radhakushnan) 

39 0A37/2O1 

AK Abdul Salaii 

iJ
• 	 • 

i 	I 

- 

Applicants 

Respondents 



Alikakada Hôuse, Ka1pni 
II 	 ii 

2 a1Ioya 
I 	

(t 

1L 
Mc1idi.iri, Ka1pru 

3 R'Sakeei Husrn 
Sb Mohammec1 Koya C t  
Peechiyath I4oiie, Kalpeni 

4. Abdul Lathf 
Sbo.Pallath 1(urhi Koya 
Nnernpapad'House,: 	Kalpeni 

5 Atiakoya 	 I  
Sbo...Karni L4yá 	

: 

Kunhipuva1ciJHouse, Kalpeni 

6 Abd1Naser 
S/o.Muthu Koya 
Nhldlmikakada I-'ouse, Kalpeni 

7. M.KKha!ee:.. 
Stp.JTlarnza.. 1 :9.ya 
Malmikakada House, Kalpeni 

8 Mohnirnd, 1Jsei 
Sb Mphamnied Koya 
Pee'hfyaffl House, Kalpeni 

9 
bo 	1ai Ko>a 

M1arnrne1 House Kti 

10 Chcriya Koya 
S/b.Ahmed.  
NcWya rn I louse, Kalpeni 

II N4o66 11 iicd'Koya 
So Kunhi 

	
..o.ya.  

Cheiyapuiakad 1-louse, Kalpeni 

12 

K,açnioda 1ruse, Kalpeni 
-.... .-.. 

13 Kami Koya 
bo Kuhh! Koya 

Mahi!kadanIIa! House Kalpeni 

...... 

.. 	. 

. 



t 	 II 

14 	 I  
Sd d iaiihëd 4oya 

Hcuse, Kalpeni 

15 	Abciul 1-lakeem 
Sb Cheriya I(oa 
Meachedarn. Uouse, Kalpeni 

16 	Hajiiommai 
DIo Kasmi Koy 
Akkara House,Ka1peru 

17 	Huthirat 
I)/o Abbas 
Aiaka!ar Hoe, Kaipeni 

18 	Rasheed 
Sb K 	m oyama 
N'I anjiyenam House, Kalpeni 

19 	AbdulGafool 

Sb Kasmi (oya 
Kadapuiathuhlarn House, Kalpeni 

1. 

20 MçIIoya 
Só,ob1çoy4' 

dbedikp 1-Iouse, Kalpeni 

1 iI 
21 	1tSaIiya 

D/o TVloosa K C 
Puthiyapura 1-louse, Kalpeni 

(By Advdcat: 'Mr.i(. Gangesh) 

Versus 

1 	['h Adrninistator 
Admnis4atton of the i4inion Territory 
dIak41weep, Kavarathi - 682 555 

Ii 

bai4ient of tAg! icultut e 
- un4Oti jT'eri to y of Lak'shadweep, Kavarath i 

Rersented by its Director 
: 	... 

3 	Dirtn of Panchayats' 
l)parrnent f Panchayats 
Adrniiiistiation of the Union Territory 

fLkshadweep, Kavaratti 

Applicants 



II 

13 

Vlage (Dweep) Pahehç'at ,  4 	il 
A-i4ie-'ISland fepesehtby its 
Executive 	fficer Respondents 

3 	 I 

13)1 
I 

'...,L 	(By Advocate Mr S Ridhakh$ hnan)  

40 	0A358/20U 

Abdul Latheef 
Keela Villttorn, Amiilsland, Applicant 
Lakshdeep. 	 3  

(By Ms,Shahna Kaithikeyan):: 

Vi1Ige(Dweep) Panchyath 
Affirli 	Island 
Represented by the Chur Person 
pin-682 552 

Secy 
Department of Panchayath, Kavarathi 

Director 
F-,mplbyrnent and Training 
lJhi,eritbrY Of Lakshadweep 
K&iaiathi .......... 	. 

Respondents 

(By Adyocate Mr S Radhakrishnan for R 2&3) 

41 	OA39I2.QU I  

Muthui4oya 
Mampum Hou ra 	s 

Applicant 
Amini 

(By Advocate Ms Shahna Karthikeyan) 

Ve.us  

v.j.1ag.e(Dwep).Panchayath 

Amni Island 
Reresented by the Chair Person 
Pin -I682 552 	

1 

I 	 / 

bithy 
Panchayath partmenl of 

Qavarthi - 682 555 
/ 

. 



,lIuI. 	

IJ Ii 	

. 

c 
3 	çtr 	I 	( 

iyfrient 4Ø  '1 i 
U nonk  Territ y of Lalçs1adweep 
Kahi- 68255 

(By Advocate Mr S Radhakrihnan for R 2&3) 

42 0A362/2013 

Rabeehathulla B.P.gcd 35 yar, 
Sb. Mohammed Koya T.N., 
Labourër, Kilan., Reidin at \ali'apura House, 
Kiltán Island: 	. 	. 

(By Advocate Sii P V Mohapan) 

Versus 
Thc Adrninitatoi, 
UT of LakshadHveep, 
Kvàrátti68'2: 55, 
Fiectrical.I)ivision, Kavarathy. 

.1)irectOr o'P.ctìaYat ,  
Departmcnt of Panchayat, 
Adrjinisi at ton Qf  UT of Lakshadweep, 
Kaaratti - 682'5S5 

6.1 E k. 6 cb t j v ei Officer, 
j11)g Dwep Panchayat, Kiltan-682 557 

(By Advocate Si i S adhakrishnan) 

43 0A36312013 

Yaser Arafath M.9  , aed 28 years, 
Sb. E SeedikoyaLabburer, Animal 
I-I us bandry Unit, 1141han, Residing at Moulana Veed, 

(By Ad/kSriP.S?J\.Ohanan) a 

, 	. 	.. .; . 	. 	Versus 
V1L 

Respondents 

Applicant 

Respondents 

Applicant 

2 



I 
Dep4rtrnent f Panchayt, 
Adrninistiauori of'UT fLakshadweep, 
Kavratti-68255 

3 	'l he Veterinat ii AssistnSurgeon, 
Office of theVeterinai' Assistant Surgeon, 
(Animal Husbandry Uni), 
Ki itan Island, Lkshaclwep -682  557 

4 

	

	he Chaitperoi, Vil1ag Dweep Panchayat, 
Kiltan - 682 557 

[By Advocate Sii S Radhakrishnan (Rl-3)] 

44 0A364/2013 

Abdul Qübish,SIo.Sinu.1 Abid P., aged 27 years, 
Malikakl,Ki ltan,.V.Tf. of Lashadweep, working as 
Casual Labouiei, (Iive Stock Inspectors Trained Labour), 
Animal I lushandiy Depaitment, U.T.of Lakshadweep, 
Kavarathi 

(By Advoat Mrs aisy I Daniel) 

Versus 

I 	I he drninitrtor, 
Upidp Teiritoiy of Lakhadweep, 
Kavarathi-682 555 	I  

2 	Chairperson, Village (Dweep) Panchayat, 
Kiltan-682 557 

3 	Di"i'e"et gr olAnirnal Hus 1Fandry, 
ut of Lakshadweèp, l6arathi - 682 555 

4 	irctor ofachaathJ epaiment of Panchayath, 
' 

[By Advcate Sii S aØhaishnan (Ri, 3 & 4)] 

45 O A No 36612413 

Mohammed Kasim 
Sib Sayeed 
k'i'nnipui Iiu 
Andiott 

2 	MhathrndIIU ssaifl K. C 

Respondents 

Applicant 

Respondents 



Versus 

The Administrator, 
Administrationof the Union Territory 
or Lakshadv)eep, Kavarathi - 682 555. 

The 1)irector oIPanchayats 
I)epartrnent or Panchayats 
Administration of the Union Territory 
cit Lakshadweep, Kavaratti - 682 555 

1 a1chadwçep I)evelopment Corporation Ltd., 
Port Contról Tower, Andrott - 682 554 
Represented by its Officer in charge. 

Directorate of Art & Culture 
Adi-ninistrain f the Union Territory 
ol Iakshadweep, Kavaratti - 682 555. 
Represented by its Director. 

DirectcrofAricu1ture 
Içpà4n ofAgricu1iure 
- 	4 	 I 

JI2ion Territory 
fLhàd'e, Ivardtti - 682 555. 

Vi1lI(1)eep) Panchayat 
Andot Is1andreprented by its 
Ecutive (iffTher - 682 554. 	 Respondents 

(By Ad\'oéatë Mr. . Radtakrihnan) 

:69A 368I2013 

years, Sb. Pookunni A., 
Puthiy Clitttaçokda House, Andrott 

2ad 1 years, S/o. Sheikoya Thangal, 
• 	anit 1-lcus,Adrott. 

- 	-"• 	}_ 



	
s; 	

0 

	

I 	 . 

3 	Sa,ed Mohi 	1 Shhbudheen Thangal, aged 28 years, 
S/c S koTh1', Kindeth House, Andrott 

ed 23 years, 

......................................eth House, Andrott. 

5 	Mohammed Salim, dge44 years, S/o. Kidave A, 
Panchanal I louse, Andrott 

Khair, ;aed 32 y'eafs, SIö. Muthu, 
Puleenakeel Hoôse,:Kavaratti. 

Abdulbari, aged; 34year, Sb. Hamza Koy, 
Monalkal House, Arnini 

8 	Syed Koya, aged 44 years, S/o. Pookoya, 
Meelacheti House, Arnuii 	 Applicants 

(By Ad'vocate Sri K B GAngsh) 

Versus 

1. 	The ,Admin.isti:.,. 
Adriiinisii ation of the Uion Territory of Lakshadweep, 
Kavrtti-68255. 

2 	Diiectoi QfPanchayats 
Uepairnent to Panchayats, 

dimotràtion 1  of the Union Territory of Lakshadweep, 
avätti-6$255 H 
I 

3 	I)eártrnent f A ogricultire, Union Territory of Lakshadweep, 
Kavarthi, 1epresen 	iby its Director - 682 555 

I 	I 

4 	Village (Dep) Panc1ayat, Andrott Island, 
cpresented by its Executive Officer - 682 554 

5 	\' ill age ([)weep') 1  Panchayat, 
Kavaratti Island, iepres'ented by its 
Executive dffic1er - 682 555 

6 

	

	ilg (Dweep) 'anch 1ayat, 
ild,'eserIid by its 

0 	 H: 	 Respondents 
) 	I 

(By Acvocat Sh S PadaWrihnan) 

47 OA 369/2013 

4. 	
0 

0 



Valiyapura I 10ie, Ahdrtt. 

Mohammed Naser, aged 44 years, Sayd Ism;ail, 
Kerakkada HOuse, Andtott. 

Mchammed .1usain, aged 48 years, Sb. Nalla Koya, 
Pallippura Hue, Andrdth: 

 Kunhiseethikdy, aged 51 years, Sb. Muner,  
Puthiyath House, Afldrott. 

 CheriyakOy, aged 32 yars, Sb. N•aiFakya, 
Perurnpa1y H@use, Andrott. 

 N6ru1 Arnee, aged 36 years, Sb. Shaikoya, 
Pandath Puthiy, 	Pura House, Andrott. 

 1Iahiza.koya, aged 52 years, Sb. Koya Kidave, 
Chekkarakka'd 1ue, Adrott. 

 Mohammed }.si;rn,agd 37 years, Sb. Aharnmd, 
Aynada ChettaHose Adrott. 

9, anà 	aged 	3 yas Sb. Nalla Kya, 
ngarrmada i4ous; Andrott. 

 irnh 	Hsà.i, 	g'ed 30 years, Sb. Pookoya, 
ta!,Içt, 1-Iuse, Andrott. 

 Mohammed ica.sm A., aged 39 years, Sb. Yousuf, 
Ammelam Hou, Ardtott. 

 Podkoya, aged 45 yeas,Sbo. Sayed Koya, 
Kunnel I Ioue, Andrott. 

 f3ash. agd4 I 'years, 	bo1 Koyama A., 
andaraiJi 14use Andott. 

 ears, Sb. Thang Koya, 
Kcheiv CF.at.áni, Pokkadä House, Andrott. 

1 5 

U 

I 	- 	 - 

Sd$'ed Shihabpdhin, ad 32 years, Sbo Koyamma Koya, 
Shaikkinte 	'eeth1 Padipura, Andrott 

( 	
16. Mi, aged 27 yeas, Sb. Kunhiseethi Koya, 

1iitihamhdan1: [1 cftise Andrott. 

/ 	 :- 



r 	 .•..:•., 

- 	 L 

1 7 	Soudabi K C P , aged 29 1  years, D/o Attakoya, 
Kudambattu, bet iyapura House, Andrott 

m 18 	Mohaned Kasirn, age443 years, Sb Sayed Mohammed, 
Pappet House, Andrott' 

9 	Kaicem, aged 28yeats, Sb Koyammakoya, 
Altyathata House, Andr1ott 	 Applicants 

(By Advocate Sti K B GangeTh) 

• 	
Versus 

.l'he •Adminitrator, 
Administratiöii of the nion Territory of Lakshadweep, 
Ka'arthti-682 . 555 

2. 	I)irector of P.anhayats, 
T)epartmeiit 6ç1anchay4ts, 
Administration olthe Union Territory of Lakshadweep, 
Kavatatti - 82 555 

3 	Village (Dweep) Panchayat, Andrott Island, 
reprsentei by its Eeèutive Officer - 682 554 	Respondents 

I 

(By Advocae: Sri S.' tadhakishnan) 

48 OA 370/2013 

1. 	Aboobacker, áed 35 years, Sb. Ukkas, 
Kunhibiyodi-iiuse, lçavaratti. 

2 	Musthafa, add1 36 years S/o. Hamzath, 
J!ikatapuii louse, Kavaratti 

3 	Fa ooJ agéØ '7 yea s Sb Koyamma, 
Chci,iyath9j i - oue, Kavaratti 

4 	,Sha1neen, 1a,ed 30 years, Dbo Khamar Khan, 
SaiñhiyódaHe,Kàvaratti. 

5. 	Aha;bi gd6 yëars,D/o. Hamzath, 
-• ••. 	.1ee1akochaD6ra HOis, Kavaratti. 

6 	Shameena ad36 yeais, Dbo Ibnu Maja, 
Valiyali House, iavaiaui 

Morn'iath, ed 36 y1ears, Dbo Hamzath, 
/ Bdai Houe, Kavaratti 

/ 	

:I• 	 • 

( I: • 	 S 	 I 	:.:I-:' 	- 	- 
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gi 4years, I)Io. Kasmi, 
Mutibi:yoda.qse. Kyaratti. 

.Mujeeb Rahiàn aged 38;ears, S/o. Abdul Khader, 
' Monaput akad Houc, Kavaratti 	 Applicants 

(By Advocate Sit K 13 (jangesh) 

Versus 
 

The Administrr, 
Administration hf the Uiiion Territo'ry of Lakshadweep, 
Kavaiatti68 .555. 

Director oLPahayts, 
l).epaitmeiit. of Pattdha.ats, 
AdminiUation 0! the Union [erritory of Lakshadweep, 
Kavaratti - 682 555 

Directorate 6fedicaJpd Health Seivices, 
Untofl I cii itoty o ,f L. akshadweep, Kavatathi, 
Rercsented by its t)ictor - 682 555. 

Village (1).ep) Panchayat, 
Kvarthti !Sld. ierented by its 
Lxecutivc Offii 68) 555. 

 Village (D\ep) Paiichayat, 
Añdrottl s1ndepisented by its 
I xccuuvc 	111*  60 r. 	682 554 	 Respondents 

(By Advoctc 	Si iS.. Radhaki ishnan) 

49 0A371/2013 

I. l 	Naseer, a.ed 35.eas, S/o Kunhikunhi, 
Pallicham House, Kavalratti. 

2. P.I. Naseer.,. 	gd2 ycars, S/o l-Iam'zath, 
Put'hiya 111am, 	Kv1araffi. 

3 P Ramla 3ccgum 	ag1 34 years, D/o Kunhi Koya, 
- Poovumcda I louse, Kvai atti 

4 P \J  Arhoobackei, aged 36 years, Sb 	Muthu Koya, 
uthtya Veedu Ka'ai atti 

	

I 	
I 

	

/ 	. 

PA 



Shabria Beeim., a4ed 24 years, D/o Au, 
:Ihckk NI CII '11 11m, KaV211atti. 

Sulai,kab, aged 43 yQars,:DIo Iojan, 
Puthiya iliam, Kavaiatti 

Abdul Razak; aged 28 years, Sb Mullakoya, 
Sarahiyoda.HOuse, •Ka'aratti. 

(By Advocate: Sri.K.B. Ganesh) 

Versus 

Applicants 

The Admiiiis•trator,. 
Administiation of the 
UniOn lcri'itory of La:kshadweep, Kavaratt i. 

2 Pepartnlcqt,pf.  Animal I Iusbandiy, 
Union 'l'erritdof Iakshadweep, Kavaratti 
represented by. ItS Diretor. 

	

3. 	Dirctor ol Pa1iayats, 
Department ol: P.nchayats, 
Adni iii stration C) I the 
Union leritory of Lakshadweep, 
Kavarafli, 

	

4 	Village (Dwccp) Panchayat, 
Kavaiatti Island icpiescnted by its 
Féc fti e  

(By Adödté Sri.;S.. Radhakri.shnan) 

50. O.A No. 372101 

Janaludhecn,;S/o. Abdulla U.C. 
M udakk iyoda I Iousc, 
KciddiYIdl. 

(By Adv6c1L Mi K. B (iangsh) 

Vet sus 

I hc AUminisiiloi, 
Admisti ation pf the Uion 1 erritory 
ol Lakthadwcep, Kavaiathi - 682 555 

	

2 	the Dicctoi (eivices) 
Administi auon of the Union 1 cii itoiy 

Respondents 

Applicant 



of Lakshadweep (Secretariat), 
Kavaratti - 682 555. 

3. 	I)epartrneiit of Weights & Measurers 
Union Teiritory of Lakshadweep, 
Kavarathi - 682 555. 
Represented by its Director. 

(By Advocate Mr. S. Ra'dhakrishnan) 

Respondents 

51. OA 373/2013 

Abdul Saleem, aged 32 years, S/o Na!!akoya, 
Ummerthakkada House, Andrott. 

2. 	M.M. Mohammed Iqbal, aged 37 years, 
S/o Migdad, Meelad Manzil, Andrott. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the 
Union Terrilory of Lak.shadweep, 
Kavaratti.-682555 

I)irector of Panchayats,• 
Department of Panchayats, 
Administration of the 
Union Territory of Lakshadweep, 
Kavaratti,-682555 

Department of Science & Technology, 
Union Territory of Lakshadweep, Kavaratti 
represented by its Director.-682555 

Environment Warden, 
Department of Environment & Forests, 
Andrott-682 554. 

Village (Dweep) Panchayat, 
Andioth Island icpiesented by its 
Eecutive Oficer682 554 	 Respondents 

dv. 	S. Radhaknshnan) 
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52. O.A No. 380/201.3 

Nasar P. Muhammed Nasar 
Sb. Nallakoya, 
Puthiyath 1-louse, Androth Island 
Union Territoiy of Lakshadweep— 682 551. 	 Applicant 

(By Advocate Mr. E.C. Bineesh) 

Verus 	- 

The Administratbr, 
Union Territory of Lakshadweep, 
Kavarathi Island. - 682 555. 

The Director (Services) 
Administitiori of the Union Territory 
of Lakshadweep (Secretariat Establishment Sectioh), 
Kavaratti Isl;and - 682 555. 

Director of Pa.nchayats. 
Union Territoiy Of Lakshadweep 
Kavarat.ti Island - 682 555. 

The Director 
Agricultural Depa.tment 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555. 

Plant Protection Officer 
Office of the Plant Protection Officer 
Androth, Uriioii Territofy of 
Lakshad.veep 682 557. 	 Respondents 

(By Advocate Mr. S. Radhakrshnan) 

53. OA 38112013 

B. Saidali, S/0 late Mohammed Koya 
Pa1liycheTta,. andayam House, 
Agatti Island., Union Teriitory of Lakshadweep. 

2. 	K. Muha.mhed Rafeek, aged 42 years, 
S/o late Muthukoy, Kat.tampalli Poomada, 
Kalkkandiyoda House, Agatti Island, 
Union I erritory of Lakshadweep 

3 	K (j  Jamaluddin, Aged 40 years, 
S/c 

 
We Ummer, Mariyathoda Kandawargothi House, 

Agat)i Island, Union Territory of Lakshadweep 
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4. 	T.K. Sarommabi, Aged 36 years, D/o late Kunhikoya 
Keelaillam Thekkeelapura House, Agatti Island, 
Union Territory of Lakshadweep. 	 Applicants 

(By Advocate: Sri N. Anilkumar) 

Versus 

The Adminitrator, 
Union Territory of Lakshadweep, Kavaratti. 

The Chairperson, Village (Dweep) Panchayat, 
Agatti Island, Uiion Territory of Lakshadweep. 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep. 

The Director of Pnchayat, 
I)epartment of Pnchayat, Kavaratti, 
Union Territory of Lakshadweep. 

The Executive Officer/Special Officer, 
Village (Dweep) Panchayat, Agatti Island, 
Union Territory of Lakshadweep. 

6, 	The Deputy Collector/ASO, Agatti Island, 
Union Territory of Lakshadweep. 

7. 	The Social Welfare Inspector, 
Women & Chief [)evelopment Office, 
Agatti Island, 

Union Territory of Lakshadweep. 	 Respondents 

(By Advocate: Sri S. Radhaktishnan (R.1,3 to 7)) 

54. OA 384/2013 

Ishaque AC., aged 35, S/o. Junies T., 
Bus Helper, District Panchayat, Kiltan, 
Residing at Arakkala Chetta House,, 
Kiltan Hand, UI of Lakshadweep 

2 	Abdul Rasak K C , aged 37, 
S/o p  Kasmikoya P P , Bus Driver, 
I)istiict Panchayat, Kiltan, 

es'i 	at Kattichetta I-louse, 
KiAtan Island, U1 of Lakshadweep 
/ 



PNF 

3. 	Noorulla S.M.; aged 39, Sb. Late P.S. Kunhimon, 
Bus C1eaner,bistrict Panchayat, Kiltan, 
Residing at S'ife Manzil, Kiltan. Island, 
UT of Lakshdweep. V 	 Applicants 

(By Advocate: Sri P.V. Mohanan) 

Versus 
The Administrator, 
UT of Lak.shadweep, 
Kavaratti-682 555, 

Director of Pnchayat, 
Department of Pa.nchayat, 
Admin i sti'atiOn of UT of L akshadweep,  
Kavaratti - 6:82 555. 

Chief Executive  Officer, 
District Pa.nchayat, Kavaratti - 682 555. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

55. OA 386/2013 V 

Jahathali P.P., aged 33 years, Sb. B.C. Udurnan, 
Puthiyapura, Ainini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

A. Ismail, aged 45 years, Sb. Eassa, Andrati Yoada, 
Arnini Island, Union Territory of Lakshadweep, Pin - 682 552. 

Khalid Unnani, aged 40 years, Sb. Mohammed Puthurnamachetta, 
Amini Island; Union Territory of Lakshadweep, Pin —682 552. 

Moosa PeechandVm, aged 38 years, Sb. Abdul Khader, 
Mannathachetta Amini Island, Union Territory of Lakshadweep, 
Pin - 682 55, 

Amanulla A.M., aged 33 years, Sb. Kunju Koorumel, 
Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

VT6Khalid A.P., aged  35 years, Sb. Alimohammed, Aliyachetta, 
Amini Island, Union Teiiitory of Lakshadweep, Pm —682 55 

7. 	Jfëeulta C..., agd 25 years, S/O. Kidae Naduvtta Chetta, 
.rpin:i Island, Union Teiritory ofI.akshadweep, Pin —682 552. 

V V V 
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8 	Abdul Sa!aiA,aged 38 years, S/o. KhaderThottanada, 

Aminipura, Ai*iini Island, Union TerritOry of Lakshadweep, 
pin --682 552 

9. 	Noorul Hassn K.K., aged 38 years, Sb. Abusala Kochu Kannada, 
Kallakakkat, Amini Is1nd, Union Territory of Lakshadweep, 
Pin —682 552. 

10, 	Jalal B.M., agbd 31 years, Sb. Khader T., Bahija Manzil, 
Thattanoda, A.mini Island, Union Te'rtitoy of Lakshadweep, 
Pin - 682 552. 

'H 
NajeebA., aged 31, Sb. KidavuT.C., 
Ayeshera, Amini Island, Union Territory of 
Lakshadwee, Pin - 682 552. 

Nafeesath U. agd 35 years, DIo. Eassa Kottappura, 
Unnarn, Amini Island, Union Territory of Lakshadweep, 
Pin-682552. 	 Applicants. 

(By Advocate: Sri Shira Bhava V.S.) 

Versus 

The Union Territory of Lakshadweep, 
Kavarathi - 682 555, 
represented by its Administrator. 

The Director of Paricha'ths, 
Department of Panhayaths, 
Administration of the Union Territory of Lakshadweep, 
Kavarathi - 682 555. 

The District Panchayath, Amini, rep. by its Executive Officer, 
Amini Island, Union Territory of Lakshadweep, Pin —682 555. 

The Village (D'weep) Panchayath, Amini Island, 
Union Territory of Lakshadweep, Pin —682 555, 
Represented by its Executive Officer. 

(By Advocate: Sri S. Radha.krishnan) 

OA 388/201,3. 

Amanu11a, aged .38 ye.a.rs, Sb. Sayed 
ainrned P.K., Puth'iya Pandaraim Kiltan. 

Respondents 

aka l3anu, aged 27 years, D/o. Ib'rahim, 
,kL anakkal House, Andrott. 



eo 

I 
3. 	K. Sajeedkhai, aged 26 years, Sb. Cheriyakoya, 

Kunnel 1-louse, Amini. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Adrninistatôr, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Director of Panchayats, Department of Panchayats, 
Administratio fthe Union Territory of Lakshadweep, 
Kavaratti 682 555. 

Department of Animal Husbandry, Administration of the 
Union Territory of Lakshadweep, Kavaratti, represented by its 
Director - 682 555. 

Assistant Settlement Officer, 
Amini Island - 682 554. 

Village (I)wep) Pachayt, 
Kiltan Island, represnted by its Executive Officer-682 552. 

Village ([)weep) Paichayat, 
Andrott Island, ieprentd by its Executive Officer-682 553. 

Village (Dweep) Panch•ayat, Amini Island, 
represented by its Executive Officer - 682 554. 	Respondents 

(By Advocate: Sti S. Radhakrishnan) 

57. OA 390/20 

1. 	C.N. Abdul 
I

F-akeem, aged 38 years., Sb. Koya, 
Cheriyannall& House, Kalpeni. 

2. 	K.I. Cheriyalcoya K.C., aged 48 years, Sb. Pookoya, 
Karupathaillá.m I-Icuse, Kalpeni. 

.3 	K.K.SadiqueAli, aged 44 years, Sb. Mohammed C.P., 
Konhankakkada I-louse,Kalpeni 

4 	CN liabusabi ged50yeais,D/o Attakoya, 
cHeiyannalla1 I-louse, Kalpeni. 

5 	I-Imecdabi aged 41 years, Dbo Ramalan, 
\ / 



Pakkath Ilouse, Kalpeni. 

A.T. Sheemabi, 42 years, D/o. Hamzakoya, 
Athanarn Thota.m House, Kalpeni. 

A.K. Muthuhi, aged 53 years, DIo. Cheriyakoya, 
Alikakkada House, Kalperii. 

K.K. Habusabi, aged 42years, D/o. Sayed Mohammed Koya, 
Kandarnkalarn I-louse, Kalpeni. 

l3arnbathi, aged 43 years, DIo. Ahammed P., 
Chadachiyoda House, Kalpeni. 

Abdul Saleem M., aged 34 years, Sb. Mohammed A.K., 
Manj iyanam i-Iôuse,Kalpeni. 

Naseerna M.P., aged 33 years, DIo. Mohammed K.P., 
Mayamkakkapura 1-1use, Kalpeni. 

1-lurnairath P., aged 42 years, DIo. Sayed, 
Poodiyath 1-louse, Kalpeni. 

C.O. Balkees, aged 53 years, DIo. YussafK.V., 
Chadachiyoda House, Kalpeni. 

B. Abdurahiman, aged 49 years, Sb. Muhrned M., 
Beerandhoda House, Kalpeni. 

K.C. Abdul L1affataged 38 years, Sb. Aboobacker, 
Kuttiyachada. House, Kalpeni. 

M. Anwar,agëd 37 years, Sb. M.P. Khader; 
Maral 1-iouse Kalpeni. 

M.P. Najira, aged 36 years, Dbo. K.P. Mohammed, 
Mayarnkakkepurä I-louse, Kalpeni. 

\'. C.G. NasQQtwa Beeum aged 36 years, DIo. Hamzakoya M.K., 
Cheuiyachanan Gath House, Kalpeni. 

19. 	K.K. Attakoya, ag:d 59 years, S/c. Ahamed Kunji Koya, 
Kandamkalarn 1-louse, Kalpeni. 

1 r. 
-, 
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ngakoya,aged33 years, Sb. Chariyakoya E., 
iyala 11oe; Kavaratti. 

sain Au, aged 35 years, Sb. Nallakoya, 
ttipura House, Kavaratti. 



I 
Jaffer, aged 3, years, S/a. Hasan T.P., 
Kaladi I-1ousKavaratti. 

Basheer, aged.36 years, S/a. Mohammed P., 
Kunninamel I-1ous, I<avaratti. 

Amina, aged 42 years, D/o. Aboobacker, 
Theklapuia 1-louse, Kavaratti, 

Kadisha, aged 55 years, D/o. Aboobacker, 
Kunninamel I-louse, Kavaratti. 

Rahrnath, aged 38 years, D/o. Mohammed P.V., 
Alachaoppada I-louse, Kavaratti. 

LI 

Raziyabi, agd 33 years, D/o. Au, 
Kunnumpurarn I-louse,Kavaratti. 

Shamshadbeegüm, aged 31 years, D/o. Kuttiyarnrned, 
Kunnani I-louse, Kavaratti. 

Jameela, aged 37 years, D/o. Kutiiikoya, 
Fathirna Manzil, Kavaratti. 

Lilar, aged.28 years, S/a. Ahamed A.P., 
Kadapurathaillam, Kavaratti. 

Noorul Amen, aged 33 years, S/o. Sayed Buhari, 
Palalam 1-louse, Kavaratti. 

Abdul Rasheed, aged 23 years, S/a. Hasainar, 
Umbiyapura.Housc, Kavaratti. 

Htissain B., aged 43 years, S/a. Kunhi Kunhj P., 
B iranthoda House, Kavaratti. 

Mohammedali T.P. aged 35 years, 
S/a. Aboobker K.K. Thekki!apura House, Kavaratti. 

Sajid Khan, aged 39 years, S/a. Syed Kaya, 
Edanilam Ho'Cise, Kavaratti. 

Jassin C., aged 33 years, S/a. AU 'K.?., 
Chonam House, Kava.ratt.i. 

37. Mohammed Rafi, aged 37 years, S/a. Hamzath Haji A.P., 
N/I:a!dkepura House, Kavaratti. 



s 
Mohammed Shaffee P.A., aged 35 years, Sb. Kuji Seedi Koya, 
Puthiya AlikOm, Amini. 

Abdul Raheem, aged 34 years, Sb. Abdu Rahirnan, 
Aynepura Hose, Kavaratti. 

Mushin, aged .39 years, S/o. Nallakoya, 
Kuftithayapurb 1-louse, Kavaratti. 

AkbarT.P., aged 33 years, Sb. Kidave K, 
Tharamtnakepura 1-louse, Kavaratti. 

Faizel 1-lussain, aged 37 years, Sb. Shahul Hameed, 
Palamkakkada House, Kavaratti. 

Naj umudeen P., aged 36 years, Sb. Shamsul Noor, 
Pall icaham 1-louse, Kavaratti. 

Shihab, aged 35 years, S/o. Kunhimoideen, Mullapura I-louse, 
Kavaratti, 

Aman, aged 37 years, Sb. Aboobacker, Kaladi House, 

Kavaratti. 

Raheem A., aged 30 years, Sb. Khader, Agam House, 

Kavaratti. 

Firozkhan, aged 27 years, S/o. Sayed Poo, 
Ullikanapur House, Kavaratti. 

Abdul Hashim Ml., aged 33 years, Sb. Attakoya, 
Mukriya 111am 1-louse, Kavaratti. 

Kadish, aged 44 years, Dbo. Ukkas, 
Umbiyapura 1-louse, Kavaratti. 

C.P. Abul Razak, aged 42 years, Sb. Mohammed, 
C hamayathapui a 1-louse, Kavat atti 

K. Abdul kasheedu, aged 42 years, Sb. Hamzath, 
Kunhibiyodajlouse, Kavaratti. 

C.P. Raheem, aged 31 years, Sb. Hameed, 
- 	. Chandipul a 1-louse, Kavat atti 

	

53 	M I P 1 laheeb Rahman, aged 43 yeai s, S/o Khalid, 
Melathi' uvathapul a 1-louse, Kavai atti 

/1 
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Moominath, aged 37 years, D/o. Kidav, 
Neliyarnpura House, Kavaratti. 

1-lalim4 aged 35 years, DIo. Koyamma, 
Tha1eeképura House, Kavaratti. 

56 	Sayed Abdul Raheern, aged 46 years, S/o. Haji Sayed Shaikoya, 
Ummarnianoda F-louse, Kavaratti. 

57, 	Abdul Reheern, aged 30 years, Sb. I-larnzath, 
Mannayapura House, Kavaratti. 

Mullabi U.P., aged 38 years, D/o. Harnzath, 
Ulikanapura House, Kavaratti. 

Sayed Abdul Jaleel, aged 39, Sb. Aboobacker, 
Puthiya Kutrnmka1arn, Kavaratti. 

Muhsin, aged 38 years, Sb. Koyamma, 
Kunnumpur. I-lOuse, Kavaratti. 

Seethi Koya, aged 39 years, Sb. Cheriyakoya, 
Edanilarn I-louse, Kavaratti. 

Mariyomrabi, aged 36 years, Dbo. Mohammed, 
Katti ku lam House, Kavaratti. 

Mohammed Shafi, aged 33 years, Sb. Ahammed 1-laji, 
Pakichipura Hous, Kavaratti. 

Mubeeha, aged 23 years, Dbo. Sayed Poo, 
Neliyarnpuraj-Iouse, Kavaratti. 

Salma,'aged 22 years, D/o. Cheriyakoya, 
Vadakil.a pnra House, Kavaatti. 

Muharñmed,aged 32 years, Sb. Attakoya, 
Vadk i lapura, Kavartti. 

Sairabanu P.E., aged 31 years, D/o. Sayed Shaik Koya, 
Madal House, Arnini. 

6TMharnrned Ali P.M., aged 27 years, Sb. Hamza, 
/ Puthiya Manzil, Arnini 

69 	Cheiiyakya, aged 41 years, S/o. Abdul Khader, 
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'S 
Cheriykoya MC., aged 32 years, Sb. Harneed, 
Melachetaa House,Kadrnath 

ShafeeV.P., aged 39 years, SIo.Ismail, 
VadakkilapuràHouse, Kadniath. 

Fazeerali N.M., aged 25 years, Sb. Kahalid, 
Noor Mahal, Kadmath. 

73, 	Shahul Harned, aged 21 years, Sb. Ibrahim, 
Melachetta 1-1ouse Kadmath. 

Najmudeen P.N., aged 28 years, 
Sb. Cheriyakoya, Puthiyathanoda House, Kadmath. 

Mohammed Iquhal, aged 46 years, Sb. Khader, 
Attalada 1-Ioiise,Androth. 

Muthubi A.K., aged 42 years, Dbo. Muthukoya, 
Appurakkat HoUse, Androth. 

I'iajaroftimabi E.K;, aged 40 years, Dbo. Shikoya, 
Edayakkal House, Androth. 

Badarudheen Koya A.B., aged 38 years, Sb. P.S.J. Thangal, 
Aliyathammda B ithathabiyyapuram House, Androth. 

Asmabi,aged 38 yeais, Dbo. Koyamma A., 
Mayyampokkada I-louse, Androth. 

Shahnaz l3eeguiti C.P., aged 36 years, D/o. Nallakoya, 
Chattapokkada Houe, Androth. 

Fathimath Suhara, aged 38 years, Dbo. Koyamma, 
I3appathiyoda House, Androth. 

Nusaiba A, aged 45 years,.Dbo. YousafM.P., 
Achammada House, Androth. 

Khaulath L., aged 38 years, Dbo. Nallakoya T., 
Lavanakkal House, Androth. 

Baiha T., aged 37 years, [)bo. Pookurihikoya, 
'1 hailath 1-louse, Androth 

85- R arnth P., aged 42 years, Dbo. KOya Kiadve, 
P iada House, Ahdroth. 

) 

- 



Naseera Banü M.K., aged 40 years, DIo. Kunhi Koya, 
Moo!akI Hdu.se,Androth. 

Kadeeshomniabi L., aged 40 years, D/o. Seethi M., 
Lavanakal House, Androth. 

Sarommabi T , aged 43 years, DIo. Aboobacker, 

Thachey:  House, And.roth. 

Mullapoo M.K., aged 39 years, D/o. Koya, 
Maidandurakatt House, Androth. 

Hafeera L., aged 39 years, D/o. Koyamma K.P., 
Lavanakkal House, Androth. 

Aysummabi T., aged 45 years, DIo. Muthukoya K.P., 
Thachery HoUse, Androth. 

Habeebath A., aged 42 years, DIo. Muthukoya K.K., 
Ayinammada House, Androth. 

Muthubi P.M., aged 42 yeas, DIo. Yakoob, 
Puthammadam Honse, Androth. 

Ramlath Beegum, aged 42 years, D/o. Sherukunhi, 
Kunnel House, Androth. 

Harneedath M., aged 43 years, DIo. Siddiqu M.K., 
Makket House, Androth. 

Safiya3M., aged 39 years, DIo. Nallakoya M., 
Mathitousé, Androth. 

Rahil M., aged 39 years, DIo. Nallakoya, 
MathilHouse, Androth. 

Hussaih P.P., aged 45 years, Sb. Aboo Sala, 
Poovinapura House, Androth. 

Attakoya, aged 56 years, Sb. Asainar K., 
Attalada House, Androth. 

Hussá.ih, E.K., aged 48 years, Sb. Seethikoya, 
Edayakal House, Androth. 

101 Sayeed Mohammd Koya L , aged 54 years, S/o. Kader P, 
Làvanajçkal House, Androth. 



87 

102: Hussin K., aged 50 years, Sb. Sayeed Bhkari T.M., 
KunnabhadaHouSe, Androth. 

ismail, aged 40 years, Sb. Lava Burhikage Moosa, 
Kunnumange House, Androth. 

Subaidabi, aged 37 years, Dbo. K.K. Sayedmohammed, 
Pathada I-louse, Androth. 

Pookunhi, aged 31 years, Sb. Saye Mohammed, 
Keechelam House, Androth. 

M.P. Mohammed Husain, aged 35 years, 
Sb. Kidave,:M oodamura House, Androth. 

(By Advôcate Sri K.B. Gangesh) 

Versus 

Applicants 

The AdminisltratoT, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Director oiPanchayats, Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Direcr, Department of Labour and Employment, 
Administrati9n of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Depaitment of Education, Administration of the Union Territory 
of Lakshadweep, Kavaratti, represented by its Director —682 555. 

I)epartnent of Agriculture, Administration of the Union Territory of 
Lakshadwee,Kavaratti, represented by its Director— 682 555. 

I)epaitnent of Women and Child Development, 
Administration of the Union Territory of Lakshadweep, 
Kavartft, represented by its Director - 682 555. 

Depátment Of Fisheries, Administration of the Union Territory of 

	

- 	Lakshadweep,avaratt1, represented by its Director— 682 555. 

C 	 " 

	

8 	Department of Animal Husbandiy, Administration of the Union 
. Je?ritory of Lakshadweep, Kavaratti, 

repesented by its Director-682555. 

\',;: 



-- 	 ---' - 

Lakshadweei Khadi and Village Industries Board, 
Kavaratti, rerese'nted by its Chairman - 682 555. 

Revenue Sub Divisional Officer, Kavaratti Island –682 555. 

Sub I)ivisiorial Officer; Arnini Island - 682 554. 

AssistantFhgineer, LPWD Sub Division, Andrott Island-682 553. 

Lakshá'veDistri'ct Panchayat, District Panchayat (HQ), 
Kavaratti, 

represented by its Chief Executive Officer –682 555. 

Village (Dwep) Panchayat,Kalpeni Island, represented by its 
Executive Officer 682 551. 

Village (Dsep)Pàñchayat, Kavaratti Island, represented by its 
Executive Officer - 682 555. 

Village (Dwe) Panchayat, Amini Island, 
represented by it.s E*ecutive Officer - 682 554. 

Village(D*ep) Panchayat, 
Kadàih Iand, represented by its 
Executive Officei - 682 553 

1 8'. 	Village (.Dwep) Panchayat, 
Androth.Isl.and, represented by its 
Executive Officet 682 552. 	 . 	Respondents 

[By Advocate: Sri S. Radhakrishnan (R1-8 & 10-18)] 

58. OA 392/2013 

I. l-1ussair, S/ôAbcosla, 
Sararnappada (Konchukakada) House, 
Agati,,resent1y working as Cleaner, 
RGS Hdpital, Agatti 

2. Shuko9r1'_',S/.8Jat0  Kidave, 
Pakru rnupanda House, Agathi, 
Pre.sen 	Q. lkin.g as Claner, 
RGS Hospital, Agatti 

3 Lathed, Sb 	Attakoya, 
Kalkandiyoda 1-louse, Agathi, 
Pieentlyworking as Cleaner, 
RG 	ospital, A H 	gatti 

- / 	.............-i 	c 

5..-. 



1-larneedath, DIo Koyassan, 
Aynepara House, Agathi, 
Presently woking as Cleaner, 
RGS 1-lospital, Agatti. 

Subaida D/o Mohaned, 
Kulalioda 1-louse, Agathi, 
Present!) wo,iking as Cleaner, 
RGS Hospital, Agatti. 

1-lajara, D/o late Hyder, 
Beepapada House, Agathi, 
Presently working as Cleaner, 
RGS 1-lospital, Agatti. 

Sheernbi, D/b late Shamsuddeen, 
Beeapada House, Agathi, 
Presently woHdng as Cleaner, 
RGS Hospital, Agatti. 

Abida, D/o Harneed, 
Makkiyachoda House, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

Sulaikla, D/o Mohamed, 
Koylarn House, Agathi, 
Presently working as Cleaner, 
RUS Hospital, Agatti. 

Sulainh, S/o Harnza, 
Kalaniihithiyoda I-louse, Agathi, 
PreeiI)' working as Cleaner, 
RGS I-ibspital, Agatti. 

Mahanood, S/o Koyassan, 
Amperpally 1-louse, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

Saifulla, S/o Abdurahirnan, 
Mariyathoda House, Agathi, 
Presently working as Cleaner, 
,RGS i-ldspital, Agatti. 

/ 	1 3\  Abur rn hian, S/o late Harnza, 
Mlai1am House, Agathi, 

rr, 	 Pen1wqking as Dhobi, 

\ 	!IRG 1-1spita1, Agatti. 
S. 	

•/ 
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I 4. AbdulKaderSIo Ummer, 
BiyaiJW\ ocik I louse, Agathi, 
PrescnU\ w*king  as Dhobi, 
RGS liopit1Agatti. 

15. 	Abd1la, S/Khalid, 
Kandavar Gáthi I-louse, Agathi, 
PresentIyworking as Cleaner, 
RGS Hospital, Agatti. 	 Applicants 

(By Advocate: Sri R. Ramadas) 

Versus 

The Administrator, 
Unio6 Territr.y of Lakshadweep, 
Kaváitti.-6855 

The Chairpei:son,. 
Vi!l:(pw.e) Panchayat, 
Agátti .1sl,andi.  Union Territory of Lakshadweep 682553 

The lv1dical . Offlcer in charge, 
Comuiiity -1eal.th  Centre, Agatti Island, 
Un6r .Terriwry of Lakshadweep 682553 	 Respondents 

(By Advd,a1:.ri S. Radhakrishnan (Rl&3)) 

59. 0A393/2013 

44 years, 
Sb S ii a, Chek ireyarnrnakada I-louse, 
Ka6ina1Sl1led Labourer, 
Offlceofth Assistant Engineer Electrical, 
EectricàlSüb. Division, Kadarnat. 

K.P. JalaIuden, aged 41 years, 
Sb 1 Iaiiied Madkinachetta Kattipura House, 
SkiIle.àbdthet, 
OffiQeQ.th el. Assistant.Engneer Electrical, 
ElctriSb Division, Kadarnat. 

K.l.:Batl,:aged 31 years, S/o late Nallakoya 
Kunhtp ndtI1 louse Kadarnat, Skilled Labourer, 
Office oTh Assistant Engineer Electrical, 
Lied cl Su Division, Kadarnat 

4 B M Asadulla, aged 42 yeais, So Harneed Melachetta, 

/.... ; 

1. 



S 	 9'I 

B i ri'o'mipadJ louse, Kadãmat, Skilled Labourer, 
Office ol the 	ssistant Engineer Electrical, 
Elctrie1 Sub Division, Kadarnat. 

5. 	I(,P:K•nhikp)a, aged 41 years, S/o late 1-lassainar, 
Kec laéherry House, Kadamat, Skilled Labourer, 
Office .bf.the Assistant Engineer, Electrical, 
Electridal Stth.Division, Kadarnat. 	 Applicants 

(By Advocate,: 'Sri. R. Seeraj) 

I. 	TheAdminisrator, 
Union'i'erritOry of Lakshadweep, 
Kavar,atti-682 55. 

The DirectorofPanchayat, 
Department of Panchayat, 	- 
Administration of Union Territory of Lakshadweep, 
Kavaratti- 681 555. 

The Chief Executive Officer, District Panchayat, 
Kadamat-682 556. 

l'hc .AistaniEngineer, Electrical, 
1:IctvK'al Sub Division, Kadarnat-682 556. 

 
ViIlage Dwc.ep Panchayat, Kadarnat 682 556 

(By Advoc.  a 	riiS.  Radhakrishnan(Rl -4)) 

60. OA39/.O13 

I. 	U.P. Ja.mai,S,/p CO. Koyamma, aged 39 years 
woi king as Ski led Laboui ci, 
AninaF l-iu'bandry Unit, 
Union lewtoiy ofLakshadweep, Kalpeni-682 557 
anc,ed iit Umprampappada House, 
1('.pi..'s1a.i:c1-682 557. 

2 	T P Muthukova S/o late M K Harnzakoya, aged 43 years 
working as Skilled Labourer, 
Animal Husbandry Unit, 
Uribh'TerritOiy PfLakshadweep, Kalpeni-682 557 
and rsi.ding at Thithiyapada House, 
Kalpeni 1.slard-682 557. 

3 M. 1-1 y.d er S/u la.e M K Yousef, aged 43 years 
wi king as Casual I abouiei, 



. 

Animl 1-Ius6dry Unit, 
Union TeiTit;iy of Lakshadweep, Kalpeni682.557 
and reidngt Manchiyanam House, 
Kalpenilslaij.d-682 557. 

K.O. Mohamed lbnuJaffer, S/o K.P. Sayed, aged 
years, 	ikir: as Casual Labourer, 
AniniaLHusbhdry Unit, 
Unioh érit' of Lakshadweep, Kalpeni-682 557 
and:res:iding.t Kakatchiyoda House, 
Kalpeni Iland-682 557. 

M.K. Naseer, S/o P.Cheriyakoya, aged 33 years 
working as casual Labourer, 
Anithal Husbandry Unit, 
Union Territry of Lakshadweep, Kalpeni-682 557 
and residing:t N4alrnikakkda House, 
Kalpeni Island-682 557. 

M. Kalam, S/oM.C. Muthukoya, aged 34 years 
workig as.asuaI Labourer, 
Anithai.Husàpdry Unit, 
Union Feiiitoiy of Lakshadweep, Kalpeni-682 557 
anesidinit Maral House, 
Kalpeiu lslrnd-682 557 

7 
	

K.K Mohar med Rafeeque, S/o V.K. Kojankoya, aged 45 
year, worJdng as Casual Labourer, 	- 

Animal .Husandry Unit, 
Union .Tertiiy.of Lakshadweep, Kalpeni-682 557 
anres.idiri,''atKandamkalam House, 
Kalpeni Island-682 557 

M IunOya, S/o late M C Ahrnedkunji, aged 47 years 
workih as asual Labouier, 
AnialHdsbandiy Unit, 
Union eptdry of Lakshadweep, Kalpeni-682 557 
and rsicing b.t Maral House, Kalpeni Island-682 557 

9. 	K.Q. Abdul Salam, S/o P. Assainar, aged 39 years 
working. as Cua1 Labourer, 
Animal T-Iusbafidiy Unit, 
UnionTerritorly of Lakshadweep, Kalpeni-682 557 

/ 	 and iesiding at Kakatchiyoda House, 
Kalpeni lsland-682 557 

io 	P p Musthafa, S/o latc Sayedmuharnmedkoya, 
aged 47 yeai$, woiking as Casual Labourer, 
Anim1 ITusandiy Unit, 
I 

... .. 
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Union 'Yerrit6ry of Lakshadweep, Kalpeni-682 557 
and residing àt Pokkarappada House, 
Kalpeni Islarid-682 557. 	 Applicants 

(By Advcct: 	'i 	jUnnikrishnan) 

Versus 

I. The Adh-iinistrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

 The Director of Panchayat, 
- Department of Panchayat, 

Union TerritOry of Lakshadweep, 
Kavaratti-682555 

 The Chief Executive Officer, District Panchayat, 
Union Territry of Lakshadweep, 
Kavàratti-62555 

 The Veterinary Assistant Surgeon, 
Village Dweep Panchayat, 
Kalpeñi-.682 57 . 	 Respondents 

(By Advocate: Sri .S. Radhakrishnan) 

61. OA 395/2013 

I. Saiiiu!.Ab.id, :S/O Yusuf, aged 40 years, 
Che8.1!a1a House, Kadarnat, 
IIelpeiDityct Panchayat, Kadamat 

 Ab1 Shkbr, S/o Sayed Au; aged 41 	years, 
Ukk'yaettâI-Iouse, Kadarnat, 
Bus Divr, District Panchayat, Kadamat. 

 M. Khalid, S/oNadeer, aged 43 years, 
Madurakam 1-louse, Kadarnat, 
Helper, District Panchayat, Kadarnat. 

Ayoobkhan, S/o Kuihikoya, aged 37 years, 
—T: -- -Kert1iily1aha! I-louse, Kadarnat, 

1-iel'p% ? blstllct Panchayat, Kadamat 
	

Applicants 

(By Adoe Sri R Sreeraj) 

i 	 Versus 
- 	I 



• s I  

ihe Adininisiatoi, 
Union T en itoiy of [akshadweep, 

Kaa1itti-6 	555 

-Fhe,  I)irectoiOf Panchayat, 
Depar1ient fPanchayat, 
AdministratiOn of Union Territory of Lakshadweep, 

Kavaratti-682555 

The Chief Executive Officer, District Panchayat, 

Kavaratti-6825 55. 	 Respondents 

(By Advocate: Sri S.. Radhakrishnan) 

. 

62. OA 400I2J0,1 

PP. Siiaj,ad 44 years, S/o M. Subair, 
PuthiaPhçaiam House, Agatti Island, 
Union Territor' of Lakshadweep. 

Nouhid A1i aged 32 years, S/o U. Sabjan, 
Kee1a Saraminà:Pada House; Agatti Island,. 
UniOn Territpry of Lakshadweep. 

M.I. Abdul Naser,aged 28 years, S/b M. Abdul Rahiman, 
Mela I Horn 11.ouse, Agatti Island, 
UioH 1'rritory of Lakshadweep. 

4: 	T.;:hatidäged 30 years, S/oKidave, 
.Me:lâlia 1j1L1Se, Agatti Island, 
Union Icrrtoiy ofLakshadweep 

K.C. A•bdul.:Shukoor,aged 38 years, S/o Kasmi, 
Kar i yam a.cett.F1ouse;Agatti Island, 
Union lerrtry. of Lakshadweep. 

M.P. Ni nIddir, aged 27 years, Sb M. Abusala, 
Melapu: Ilouse, Agatti Island, 
UniQn IritQry of Lakshadweep. 

(By AdvO cat 	rL1. AnilkOrnar) 

I 	
Veisus 

I. 	ThSAdi1his.rator, 
Union 'frritory of Lakshadweep, 
Kaaitti.-68255I 

2. 	ThCha.irpeison 

Applicants 



,eo 
Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep 682553 

The Employment Officer, Kavaratti, 
Union !erritory of Lakshadweep-68255: I 

The Director of Pandhayat, 
Department of.Panchayat, Kavaratti, 
Union Territory of Lakshadweep-68255 1. 

The Chief Executive Offlcer/Special Officer, 
Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep-682553. 

The Deputy Collector/ASO, 
Agatti Island, Union Territory of Lakshadweep-682553. 

(By Advocate: Sri S. Radhakrishnan) 

63. OA 404/2013 

Nadirsha NP., S/o Nallakoya P.V., 
aged 31 years, Nenampappada (I-louse), Kalpeni Island. 
Union !erritory of Lakshadweep, 
Working as Casual Labourer in the 
Department o[Science & Technology- Kalpeni Dweep. 

A ftc fu d h een A. K., 
S/o Cherikoya K, aged 30 years, 
Akkara (House), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology- 
Kalpeni Dweep. 	 Applicants 

(By Advocate: Sri Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, Kalpeni. 

	

2 	Chaiipei son, 

7 	 VilLige (Dweep) Panchayat, Kalpeni 

- 	3"FlidDiiector of Panchayat, 
Dé1trncnt of Panchayath, Kavaiatti-682555 

: 

/ 



S 
4. 	The Director, 

I)epartment of Science & Technology 
Kalpeni. 

(By Advocate: Sri S. Radhakrishnan (R1,3 & 4)) 

64. OA 406/2013 

M.P. Shihabudheen, aged 30 years, 
S/o E.G. Mohammed AL, 
Skilled Labourer, Ani1mal Husbandry Unit, Kiltan, 
Residing at Malayampura, Kiltan Island. 

Respondents 

Applicant 

(By Advocate: Sri P.V. Mohanan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti .-6825 55 

[)irector of Panchayat, 
Department of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kay aratt i -682555. 

The Veterinary Assistant Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal 1-lusbandry Unit), 
Kiltan Island, Lakshadweep-682 557. 

4. 	The Ghairpeson, 
Village (I)weep) Panchayat, 
Kiitan-682 557. 

(By Advocate: Sri S. Radhakrishnan (Rl-3)) 

65. 0A413/2013 

AsifAjnad,, S/oBader, aged 26 years, 
Pathummathoda (House), Kiltan Island, 
U.T. of Lakshad weep, Working as 

T. :Homopathic Attender in Homeopathic Unit 
Kiltanh Dwcep 

(By AdvOdate: Mr. Grashious Kuriakose, Sr.) 	V 

• (By Adocte: Ms. Daisy I Daniel) 
V 	

/ 	 Versus 

Respondents 

Applicant 



Thé Administrator, 
UIìion Territory of Lakshadweep, 
Kavaratti-682555. 

The Chairperson, 
Village (Dweep) Pan?chayat,  Kiltan. 

I)irector of Panchayat, 
Department of Panchayath, Kavaratti-682555. 

Mission Director, 
National Rural Health MissiOn, Kavaratti-682555. 

Medical Officer in Charge, 
Primary 1-lealth Centre, Kiltan Island. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (Ri, 3 to .5)) 

66. OA 423/2013 

Abdul Kareem C., aged 42 years, S/o Subair P.P., 
Chonam House, Agatti. 

Ubaid V., aged 35 years, S/o Bamban, 
Valiya 111am, Agatti. 

Mohammed M., aged 40 years, S/o Basha A.P., 
Moothammada House, Agatti. 

l-lafsath M., aged 46 years, D/o Ummer, 
Moothammada House, Agatti. 

fvlaviya U., aged 48 years, S/o Aharned, 
Uriyoda I-louse, Agatti. 

. 

	

	Umilla T.P., aged 54 years, Dbo Khader, 
I'hekkilappua House, Agatti. 

Ummer C.K., aged 54 years, S/o AlifT.P., 
Chekkakkal House, Agatti. 

Aboobacker P K , aged 31 years, S/o Koyassan, 
' Puthukotta House, Agatti 

Al 

9 	Mohmmed F P , aged 39 years, S/o Hamza, 
ThOpumpadi House, Agatti _ 



ss 	 S 
1 0. 	Saromma M., aged 39 years, D/o Hamza, 

Mariyathoda House, Agatti. 

II. 	Ashraf AK., aged 42 yeats, S/o Aharned M., 
Achan Kuttiyoda I-louse, Agatti. 

Abdul Razzak R., aged 33 years, S/o Harnza U., 
Rout lammada 1-louse, Agatti 

Shatmabi PP., aged 36 years, D/o Hamza K., 
Puthiyapura I-louse, Agatti. 	 Applicants 

(By Advocate: Mr. KB. Gangesh) 

Versus 

I . 	The Administrator, 
Administration o:f the. Union Territory of Lakshadweep, 
Kavaratti-682555. 

Director of Panchayats, 
Department of ianchayat.s, 
Administration of the Union Territory of Lakshadweep, 
Kavara.Ui-682555.; . 

Director of Education, 
Directorate of Education, 
Administration of the Union Territory of Lakshadweep, 
Kavai'atti-682555. 

Village (Dweep) Panchayat, 
Agatti Island represented by 
its Excecutive Officer-682554. 	 Respondents 

(By Advocate: SriS. Radhakrishnan 

67. 	OA 444112013 

Aboosalih, S/o.Rasheed K.oya, 
Padalapura, Kiltan Island 	 , 
Union Territory of Lakshadweep, Pin-682558. 	. 	 Applicant 

(By Advocate: Sri ShabuSreedharan) 

Versus 

Union 'lerritory of L.akshadweep represented 
by the Administrator, 
Kavaratti Island. Pin- 682555. 



The Director of Panchayat, 
Union Territory of Lakshdweep, 
Kavaratti Island. Pin- 682555. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan island. 
Union Territory of Lakshadweep, Pin-682558, 

The Executive Offlcer, 
Village (Dwep) Panchayat, 
Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 

The Assistant Engineer, 
Electrical Sub Division, Kiltan Island. 
Union lerritory of Lakshadweep 
Pin-682558. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (Rl, 2, 4& 5)) 

68. OA 453/2013 

1-lameed K., S/o Abdul Rahrnan, aged 36 years, 
Keelazi 11am 1-I) Kiltan Island. 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

Saleem K., S/o Badar K, aged 28 years, 
Kuttukum (I-I) Ki Itan Island, 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshdweep Building Development Board, Kiltan. 

1-lisminoor, S/o Mohammed, aged 38 years, 
Pakkiyoda (I-I) Kiltan Island., 
Union Territory of Lakshaweep. 
Working as Casual labourer in 
Lakshadweep Building. Development Board, Kiltan. 

Ponkutli, S/o Pookoya, aged 48 years, 
Suramhiyoda (H) Kiltan Island, 
Union Territory of Lakshadweep. 
World g as Casual Labourer in 
Lakshadweep Building Development Board, 
Kilt an . 	 Applicants 

VV 	

V. 



lob.  

(By Advocate: Mi' Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

The Administrator, 
Union Territory of Lakshadweep. 

2. 	The Chairperson, 
Village (Dweep) Panchayat,  Kiltan. 

3 	Secretary, 
Lakshadweep Building Development Board, 
Kavai'atti. 

4. 	Director of Panchayat, 
Department of Panchayat, K,avaratti. 	 Respondents 

(By Advocate: Mr, S. Radhaki'ishnan (RI, 3 to 4)) 

69. 	O.A No. 488/2013 

Sal math 
D/o. Sayed Koya 
Madapally 1-louse 
Chetlat Island. 	 Applicant 

(By Advocate Mi'. K.B. Gangesh) 

Versus 

I. 	The Am in i strator, 
Admintrat.ion of the Union Territory 
of l.akhadwee, Kavaratti - 682 555. 

The Director (Services) 
AdministratiOn of the Union Territory 
of I akhadweep (Secretariat), 
Kavaratti -. 682 555 

I)epaitipcnt of Science and Technology 
Union Territory of Lakshadweep, 
Kavai'thi - 682 555. 
Represnted by its Director. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

70. OA 492/2013 



to' 

K. Btshra Bgum, W/o 1-lakeem, 
•Aged 27 yeai, Casual Labour, 
Office of the Veterinary Assistaflt Sirgeon, 
Animal i-1usbndry Unit, Amini. 
Lalcshadweep-682 552. 	 Applicant 

(By Advocate: Sri V.B. I-Iaiinarayan) 

Versus 

Union of india rep. By 
the Administrator, 
Union Territory of Lakshadweep, 
Kavaratti Island, Pin- 682555. 

The Director of Panchayat, 
Department of Panchayat, 
Uiiion Territory of Lakshaclweep, 
Kavartti Island- Pin- 682555. 

The Veterinary Assistant Surgeon, 
Animal Husbandry Unit, Amii. 
Union Territory of Lakshadweep-682 552. 

The Chairperson, 
Village (Dweep) Panchayat, 
Amini, Lakshadweep -682552. 	 Respondents 

(By Advocate: Sri S. Rad1akrishnan (RI -3)) 

71. OA 499/2013 

Rahmdth .BeegumKeelakunnikkam, 
W/o. Mohammed B.K, 
Data Entry Operator (MONREGA), 
Sub-Divisionai Office, 
Kadamat Island, 
Union Territory of Lakshadweep. 
Residing at Keelakunn.ikkam House, 
Kadamat Island 
UnionTerritory of Lakshadweep, PIN —682 556. 

2. 	Mohami'iied Shah Qraishi Malika, 
S/o M. SayLdall, 
Data I ntiy Opeiator (MGNREGA) 
\Vlllage ([)wcep) Panchayat Office (MGNREGA) 
Ka.1amath Island, Union I eiritory of Lakshadweep, 
rsiding at Malika I louse, 

IKadmat island, 
/ 

( 	- 



i•02. 

Union TerritOry of Lakshadweep, PIN -. 682 556 

(By Advocate Mrs. Sredevi Kylasanath) 

Versus 

[he Administrator, 
Union Territory oiLakshadweep, 
(Depaitment of Rural Development) 
Kavaratili. 

 

The District Programme Coordinator, 
MGNREGA, Kavarathi, 
Union Territory of Lakshadweep. 

The Programme Officer, 
Nalional.Rural Employment Guarantee Act, 
Office of the Programme Officer, 
N atiotial Rural Emplo'ment Guarantee Act, 
Kadamat, Union Territory 	- 
of Lakshad\'eep. 

(By Advocate V1r. S. Radhkrishnan) 

72. OA 507/2003 

MuthuKoya K 
CasuaPLabour, Street Light Maintenance 
\7illagDweep Panchayath, Amini Island 
Union Territory of Lakshdweep 
Permafient addtess : Kunninamel House 
Arnini island, Union Territory of Lakshadweep 
Pin - 682 552 

(By Advocate: MhTCG Swan7y) 

Versus 

The Adinistratoi 
Union .ritory of Lakshadweep 
Lakshdyeep Administration 
Kavaratti - 682 555 

S 
Applicants 

Respondents 

Applicant 

2. 	The Executive Engineer 
(Depaitment of Electricity) 
Administiation o[the Union Teiiitoiy of Lakshadweep 
Kavaiatti - 682 555 

3 	ihe Sc1ietaiy (Panchayats) 
(Directorate olPanchayats) 



Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Chairperson 
Village Dweep Panchayat 
Amini island, 
Union Territory of Lakshadweep - 682 552 

The AssIstant Engineer (Ele) 
Electrical Sub Division 
U nion Territory of Lakshadweep 
Amini island - 682 552 
The Director 
(Directorate of Panchayats) 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhàkrishnan (Rl-3,5&6) 

73. 	O.A.No. 509/2013 

Maleeha Beegum K.C. 
D/o. Indeen Kandilath 
KavaiChetta House, Androth. 

Shahida Beegum K. 
D/o. l-!mzakoya 
Kandlath I-louse, Androth. 

Subaida M. 
D/o. Kidave U.K 
Makke 1-louse, Androth. 

Aysha:egum P.V.K 
D/o. Y akoo b P.K 
Puthiyentamveli Kad 
Androfli. 

Rahmath Beegum K: 
D/o. i-lamzakoya P.I, 
Kunhali I-louse, Androth. 

-. 	IThahiia L. 
D/o Seethl Nallal 
£avaa l<aI I louse n  
Andioth 

7 	Subida A.  
bayed Mohammed M.  

' 



iaL 

Aliyathara I-louse, Androth. 

Fathirrtathu Suhurabi P.V.K 
D/o. 1V1aeed P,V.K 
Pentarii:.eli Kad, Androth. 

Siyad IKhan L. 
Sb. Kunhikoya A. (Late) 
Kandilath 1-louse, Androth. 

RaisaK. 
DI. Badarudheen Melechetta Mechery 
Kad iyarnmada 1-louse, Androth, 

I 1. 	1-laseena Beegum C.P.l 
DIo. Abdulla M.P 
Chemmachery Puthiya 111am House 
And roth. 

12 	l-labsahiP.U.P 
DIo. Fâkarukdheep  K. Cheriyadam 
Urnmathabiyapura House, Androth. 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

The Administrator, 
Adminitration of the Union Territory 
of Lakhadweep., Kavarathi - 682 555. 

2 	Ducctiatc of lndustries 
Union Territory of Lakshadweep 
Kavarthi, represented by the 
Director of industries - 682 555. 

3. 	Coir Supervisor 
Coir Production Centre, Androth - 682 557. 	Respondents 

(By Advocate: Mr. S. Radhaki'ishnan) 

74. OASiO/2013 

I-laseena@ 1-laseenabi Therakkal 
Theiakk4'l 1-louse, Kadamath 
Data Ey Operator 
Vil1agDweep Panchayath, Kadamath 	 Applicant 

(By Advocate Mr.R.Sreeraj) 



f5 

\1 ersus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Diiector of Panchayath 
Department of Panchayath 
Administration of' Union Territory of Lakshadweep 
Kavaratti - 682 555 

The EXeCUtiVe Officer, 
Village (Dweep) Panchayth 
Kadamat -- 682 556 

The Chairperson 
Village (Dweep) Panchayath 
Kadamat - 682 556 

The Di strict Programme Coordinator 
MGNREGA, Kavaratti - 682 555 

The Sub Divisional Officer and 
Programme Officer MGNREGA 
Kadamat - 682 556 

(By Advocate: Mr.S.Radhakrishnan (RI -3,5&6) 

75. OA 557/2013 

Respondents 

K.V.Naseer 
Kodavalappu House, Kiltn 
Cook, Government Senior Secondary School 
Kiltan 

2. 	K.P.Dawood 
K ii app u i'a I-louse, Ki Itan 
Peon, Government Senior Secondary School Applicants 
Kiltan 

(By Advocate: fvlr.R.Sreeraj) 

Versus 

i\ 	I he Administiatoi 
Union I cii itoi y of Lakshadweep 

- I Kavaitti —682 555 

'2 	1 he Director of Panchayath 

V 

Applicants 



S. 	 . 

Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti 682 555 

3. 	The Executive Officer, 
Village (Dweep) Panchayath, 
Kiltan - 682 558 

4, 	The Chairperson 
Village (Dweep) Panchayatl* 
Kiltan-682 558 

5. 	The Principal 
Government Senior Secondary School 
Kiltan - 682 558 	 Respondents 

(By Advocate: Mr.SRadhakrishnari (R1-3 & 5) 

76. OA 566/2013 

SaflyathS 
Cook, Government High School 
Kadarnath 
Residing at Pallam, Kadamath Island 
Union Territory of Lakshadweep 

P.P.Isrnail 
Cook, Government J.B.SchOol 
Kadamath 
Residing at Kadarnath Island 

M.P.Attakoya 
Cook, Government J.B.School 
Kadamath 
Residing at Kaillyammakada 
Kadarnath Island 

K.K.Khalid 
Cook, Government J.B.School 
Kadarnath 
Residing at Biriyommada 
Kadamath Island 

P.Amanulla 	 I , 

Cook, Government J.B.School 
Kadamath 
Residing at Kunnumpura 
Kadamath Island 

NJ 



UrnrnerP.P.I 
Cook, Governrne 
Kadamath 
Residing at Alik 
Kadamath Islan 

HidayathullaP 
Cook, Governm 
Kadamath 
Residing at Kad 

.8. 	Muhammed Shal 
Cook, Governrne 
Kadarnath 
Residing at Kadamath ista4 

Pookunhikoya P.P 
Watchman / Helper 
Government Jawaharlal NeI.0 Senior Secondary School 
Kadamath 
Residing at Puthiyapura 
Kadamath Island 	H 

Abdullakoya B.M 
Watch and Ward 
Government J.B.School, Kadamath 
Residing at Biriyommada 
Kadamath Island 

4 

11. 	JaferP 
Driver, Jawaharlal Nehru Sior Secondary .School 
Kadamath 
Residing at Pupathada 
Kadamath Island 	H 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaraiti —682 555 

•-2:irector of Panchayath 
Department of Panchayath 

., , Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

3 	1 he Head Master 



Gbvernment J B School 
Kadamath —682 556 

4, 	The Principal 
Jawaharla! Nehru Senior Secondary School 
Kadamath —682 556 	 Respondents 

(By Advocate: Mr. S.Radhakrishnàn) 

77. GA 567/2013 

1-labeebulla P.M 
Puthiya Malika House, Kadarnath 
Driver, Government Jawaharlal Nehru 
Senior Secondary School 
Kadamath Island 	 Applicant 

(By Ad\'ocate: Mr.P.V.Mohanan). 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
i-\drninistration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Principal 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath Island 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

78. GA 580/2013 

I. 	Yacoob 
Kathathe Chetta House, Kadmat. 

2. 	Vahida 
Marikilam I-louse, Kavaratti. 

3 	0• 0  F-l.abusa 
Al,aëhapada, Kavaratti. 

• 	4. 	Yacoob 

0 	 • • 
	Kàladi I-louse, Kavaratti. 



103 
S 

Muhammed Salih 
Aynepura House, Kavaratti. 

Fareeda Beegarn 
Molokepu ra House, Kavtti. 

Saleem 
Pallichaiii 1-louse, Kavarätti. 

Bamban 
Nanibicharn House, Kav.aratti. 

Sayed Abdullakoya 
Chendipura House, Kavaratti. 

Nafeesathbi 
Poodiyarn 1-louse, Kavaratti. 

Jamal jyatli 
Thirinipura House, Kavaatti. 

FazeelaBeegum 
Kannipura House, Kavaafli. 

Urnmer 
Thirinikad House, Kavai'ati. 

Firozkan 
Athnacharnrnada 1-louse, :Kavaratti, 

Jaffer 
Marikilam House, Kavatti. 

Arnanulla, 
Mela 111am House, KavaraUi. 

Sirajudheen 
Molokepura 1-louse, Kavratti. 

l-Iiyasudheen 
Chamayathapura 1-louse, Kvaratti. 

.....T athahudeen 
J.aç1apui athaba House, Kavaratti 

	

20 	Muneci 

- 	 Kuupapcpuia House, Kavaiaw 

V 	 / 
C 

/ 



r 	4.tO 

Ashik 
	 S 

Puthiya Alikorn House, Kavaratti. 

Muhammed Musthafa, 
Achadapurakatt House, Andrott 

Mujeeb Rahman Ti, 
Thaleka Pura, Kavaratti. 

Jamhar 1-lussain 	t 

Beeranthoda 1-louse, Kavaratti. 

Muhsin 
Beeranthoda House,Kavaratti. 

Rauf 
Chetti pura 1-louse, Kavaratti. 

1-lazarath 
Chungam House, Kavaratti.'. 

Khalid 
Thottathapura House, Kavaiätti 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

1.. 	The Administrator 
Administration o F Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union T&rritory of Lakshadweep 
Kavaratti - 682 555 

Director of Agriculture 
Department of Agriculture 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 	f 

Director of Animal Husbandry 
Department of Animal Husbandry 
2\drniniii ation of Union Territoi y of Lakshadweep 

.7 	.. 	-.. 	Kavratti - 682 555 

Village (Dweep) Panchayàth Kavaratti Island 
epresènted by its Executive Officer, 



to 
Pin - 682554 	 : 	 Respondents 

(By Advocate: Mr.S.Radhakrisiman) 

79. OA 582/2013 

Rasheed Koya 
Multi Task Employee 
Public Library, Kilthan 
Residing at Kilthan 

Srnt.SulFabeegum 
Cook, WAS Kadmat 
Residing at Melachetta Hijumakudi 
Kadamath Island 	. 	. 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

I. 	TheAdministrator 
Union Territory of Lakshadweep 
Kavaratti - .682 55.5 

2, 	Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Libraiy and Information Assistant 
Office of Library and Information Assistant 
Public Library, Kilthian Island 682 557 	 Respondents 

(By Advocate: Mr. S.Radhakrihnan) 

80. 0A601/2013 

Rasheed. Koya S..V, sid. Abdulla Koya P.S., 
Shaiknaveed (H), Kiltan Island P0., 
Union Territory of'Lakshai•weep, Pin -682 555. 	Applicant 

(By Advocate: Mr.. Shabu Sreèdharan) 

Versus 

I 	Union 1 eliltory of Lakhadweep, represented by the 
:.A:djnjrijsti'atoi', Kavaratti Island, Pin - 682 555. 

2 	IhDiietor of Panchayath, Union Teiritory ofLakshadweep, 



1• 

Kavaratti Island, Pin - 68 555. 

3, 	The Chairperson, Villag(yweep) Panchayath, 
Kiltan island, Union Tfory of Lakshadweep, 
Pin-682 558, 

The Executive Officer, Village (Dweep) Panchayath, 
Kiltan Island, Union Terfttöry of Lakshadwep, Pin —682 558. 

The Library and Inforrnaon Assistant, .ublic Library, 
Kiltan Island, Union Tëiiory of Lakshdweep, 
Pin - 682 558. . 	 Respondents 

iBy Advocate: Sri S. Radhakrihnan (RI, 2,.4 & 5)] 

81. 0A634/2013 

Malikdeenar, aged 21 yeas, Sb. 1-Iamzath, 
Sara Manzil I-louse, Agatti. 	 Applicant 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayats, 
Department of Panchayats, 
Administration of UniOh Teritory of Lakshadweep, 
Kavaratti - 682 555. 

3 	Department ofEducatipn Administration of the 
Union Territory of Lakhadweep, Kavaratti, 
represented by its Director 682 555. 

4. 	Village (Dweep) Panchaat, 
Agatti Island, representd by its Executive Officer, 
682 554. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

- 8.OA 635I203 

Fathahudheen K P aged 40 years S/o. Sayed Muhammed Koya 
KatrnpaIli House, Agatti. 

2. 	Younis, aged 31 years S/Abdu11a, Mariyathoda House, 



Agatti. 

3 
	

K M Shahida, aged0 yaers,  D/o Kasmi, Kuttiyarn 
Mukriyoda House, Agatti 

no 
	

K.M.Arnina, aged 4ears,D/o Abdul Rahrnan, 
Kuttiyam Mukriyoda Hquse, Agatti 	Applicants 

(By Advocate Sri K B Gangeh) 

dh 
Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

2. 	Director of Health Stvices 
Directorate of Health Setvies, 
Kavaratti —682 555: 	1 

Medical Officer in charge,, 
Community Health Centre, Agatti - 682 553. 

Medical Officer in Charge, Rajiv Gandhi Speciality Hospital, 
Agatti — 682 553. 

Village (Dweep) Pan äa; Agatti Island, represented by its 
Executive Officer, 682 553 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

83. OA 791/2013 	H 

Fareeda Beegum M.l., Mepada 111am, 
Agatti Island. 	 Applicant 

(By Advocate Si i K B Gángesh) 

Versus 

1. 	The Administrator, 
Administration of the Iitiion Territory of Lakshadweep, 
Kavaiatti-682 555 	I  

i.Director ofPanchayats, 
- Department of Panchayats, 
- - Administration of Union Ferritoiy of Lakshadweep, 

/kavaiatti - 682 554' 



I 
Project Manager, DesiccaedConut Powder Unit, 
Lakshadweep Development Coioiation Ltd., 
Agatti, Kavaratti - 682 554• 

The Deputy Director (Adm.n.), Lakshadweep Development 
Corporation, Kavaratti - 62. 554.j 

Village (Dweep) Panchayat, 
Agatti Island, represented by its Executive Officer, 
682 553. Respondents 

(By Advocate: Sri S. Radhaishnan) 

84. OA 822/2013 	
S 

B.P. Navas, Aged 27 years, Sb. .Kasmi M.P., 
Valiyapura I-louse, Kilthan Island P.O.; 
U . T. ol Lakshaclweep. 

(By Advocate: Sri P.V. Mohanan) 

Vei1sus 

I . 	 The Administrator, 
UT of Lakshadweep, 
Kavaratti-682 555. 

Applicant 

Director of Panchayat, 
Department of Panchayat, 
Administration of UT of Lak'shdweep, 
Kavaratti - 682 555. 

The Principal, Government Higher Secondary School, 
Kilthan Island - 682 556. 

~1  

85. 0A880/2013 

MuthukoyaN.P 
Nalakapura, Kiltan Island 
Union Territory of Lakshadvvep- 682 558 

(By Advocate: Mr.Shabu Sreedharan): 5, 

Versus 

1 	Umon icmtoiy of I akshadweep repesented 
by, the 4dministiator 

YajKâratti island —682 555 

f 

Respondents 

Applicant 
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Director of Panchayath 
Union Territory of Lakshdweep 
Kavarattj Island-682 555 

The Senior Adrninjstratje Officer 
Education (District Pa4hayath) 
Union Territory of Lak 1shadwéëp 
Kavarattj Island - 682 555 

The Principal 
Government Senior Séthidry School 
District Panchayat, Kiltan Island 
Union Territory of Lakshadweep 682 558 

(By Advocate: Mr.S.Radhakrishñah) 

86. OA 898/2013 

K.C.Abdul Khader 	dj 

Kulikaraya Chetta HOUi 
Chetlat island 
Union Territory of Laksh.d:wj 682 554 

H. 
(By Advocate: N4r.Shabu Sreedharaii) 

Versis. 

I. 	Union Territory of Laks d 	represented 
by the Administrator  
Kavaratti Island - 682 

The Director of PanchayhrH 
Union Territory of Lakshadwéep 
Kavaratti Island - 682 555: 

The Senior Adrninjstratve Officer 
Education (District Panchayath) 
Union Territory of Lakshdweep 
Kavaratti Island - 682 5551* 

Respondents 

Applicant 

: 4 TTtie. Principal 
Cornrnent Senior Secondary School 
District Panchayat, Chetlat Island 

fl1TitoIy of Lakshadweep 682 554 
	

Respondents 

(By Advoatej N/Ir.S.Radhakrishnn) 



	

87. OA 904/2013 	/ 

Kadeeja C.P 
Cheriyapurakad 

	

Kalpeni Island 	 Applicant 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of the Union Tèritory of Lakshadweep 
Kavaratti - 682 555 

2. 	Sub Divisional Officer 
Office of Sub Divisional Officer 
Kalpeni Island— 682 554 1 

3 	The Director (Rural develdptheht 
Department of Rural Develop'meit 
Administration of the Union Trritory 
of Lakshadweep, Kavarat•ti6•82 555 

(By Advocate: Mr. S.Radhakrishná'n• • 

88 	OA 905/2013 

I. 	Abdul KhaderC. 
Chekkiriyamrnada I-louse 
Aattj Island 

2. 	Buar Jamhar T.P 	 1 
Theklapura House 
Agatti Island 

(By Advocate Mi K B Gangesh) 

Versus 	1 

The Adrninistiator 
Administration of the UnionNritoiy of Lakshadweep 
Kavarattj Island - 682 555 

.itector of Panchayaths 	. 
Oepartrnent of Panchayaths 
Administration of the Union Territoiy of I akshadweep 
Kcivaiatti Island —682 555 

/ 

Respondents 

Applicants 



a 
Project Manager 
Desiccated Coconut Powder Unit 
Lakshadweep Development Corporation Limited 
Agatti, Kavaratti - 682555 

The Deputy Director (Admn) 
Lakshadweep Devel opient Corporation 
Kavaratti - 682 555 

Village (Dweep) Panchaáth 
Agatti Island represented by its 
Executive Officer - 682 553 

(By Advocate: Mr.S.Radhakrishnan) 

89. OA 939/2013 

I. 	Safiyllah K.C. 
Kuttiyachada House 
Kalpeni Island 

SaifullaM.l 
Melaillam House 
Kalpen I Island 

Kunhikoya M.V 
Mathil Valiyammada House 
Kalpeni Island 

KidaveK.Q 
Kakkachiyoda I-louse 
Kalpeni House 

(By Advocate: Mr.K.B.Gangsh) 

Versus 

I. 	The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

2. 	Director oPanchayaths 
Department of Panchayaths 
Administration ofthe l±Jnion Territory of Lakshadweep 

,.TT&>Kavaratti Island - 682 55 

3 
Unib 

tdweep Building Development Board 
Territory of Lakshadweep 
itti represented by its Secretary - 682 555 

Respondents 

Applicants 



AS 
S 

The Technica.l Officer 
Lakshadweep Building Development Board 

Kalpeni Island - 682 553 

Village (Dweep) Panchayath 
Kalpeni Island represented by its 
Executive Officer - 682 553 

(By Advocate: Mr.S.Radhakrishnan) 

90. OA.94212013 

Mohammed Ashik 
Palliyat House 
Androth Island 

Abdul Latheef 
Karakunnel House 
Androth Island 
Mohammed Ubaidulla 
Chodath House 
Androth Island 

Mohammed Fathahulla 
Karachetta 1-louse 
Androth Island 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

	

I. 	The Administrator 
A dm i ni strati on of the Uni On Territory of Lakshadweep 
Kavarattj Island - 682 555 

Director of Panchayaths 
Depattment of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavarattj Island —682 555 

Lakshadweep Building Development Board 
Union Territory of Lakshadweep 
Kavatatti iepiesented by its Secretary —682 555 

The Tè.chical Officer 
Laksh'adep Building Development Board 

AndrOth Islnd - 682554 

Respondents 

App! icants 



U9 

Village (Dweep) Panchayath 
Androth Island represented by its 
Executive Officer - 682 554 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

91. OA 952/2013 

Abdul Salam N.P 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenampappada House 
Kalpeni, Union Territory of Lakshadweep 

C.K.Attakoya 
Casual Labourer 
Power House, Kalpeni 
Residing at Chakakeel House 
Kalpeni, Union Territory of Lakshadweep 

P.Moharnrned 
Casual I.,abourer 
Power House, Kalpeni 
Residing at Pokkayoda House 
Kalpeni, Union Territory of Lakshadweep 
HamzaKoyaP 
Casual Labourer 
Power House, Kalpeni 
Residing at Pallath House 
Kalpeni 	 Applicants 

(By Advocate: Mr.Hariraj M.R) 

Versus 

Union of India represented by the Secretary 
to Government of India 
Ministry of Home Affairs 
NewDeihi — 110001 

	

2. 	The Administrator 
Union Territory of Lakshadweep 
avaratti - 682 555 

	

3 	Exective Engineer 
Department of Electricity 

• 	 Kavarati, Union Territory of Lakshadweep 

/1 



• 	 .,• 

4. 	Junior Engineer, 

	
12. 0 	

I. 

Electrical Section, Kalpeni 
Union Territory of Lakshadweep 	 Respondents 

(By Advocate: Mr,S,Radhakrishnan (R24) 

92. OA 1100/2013 

Abdul Khader C.P 
Chandipura, Kavaratti 
Union Tern toly of Lakshadweep 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director (Rural Development) 
Department of Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration o F Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

93. OA 1202/2013 

1. 	Akathar Ahammed K.K 
Internal Inspector 
Agricultural Department, Kalpeni 
Kunnarnkulam I-louse 
Kalpeni Island 
Union Territory of Lakshadweep 

7 
	

Mohammed lqbal KPV 
Internal Inspector 
Agricultural Department, Kalpeni 
Kunnipavavaliyarnmava House 

Island 
UmQiiLeinitory of Lakshadweep 



3. 	Fareeda Beegum P.V 
Internal Inspector (Multi Skilled Worker) 
Agricultural Department, Kalpeii 
Pentamveli House 

• 	 Kalperi Island 
UnioiiTerritory of Lakshadweep 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

TheAdministrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department ofPanchayath 
Administration of Union Territory of Lakshadweep 
Kavártti 	682 555 

Agricultural Officer 
District Panchayath (Agriculture) 
Kalpeni Island —682 557 

Chief Executive Officer 
District Panchayath 	. . 
Kavaratti - 682555 	 . 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

94. 	O.A Nc). 1225/2013 

C.P. S'howkatha1i.• 
Sb. Mohammed Koya 
Casual. Labour, Electrical Sectioh, 
Kalpeni. 
Residing at Chemmanarn Pally House 
Kalpeni 	 Applicant 

(By Advocate: Mr. Hariraj M.R) 

Versus 

- 	jhe Union of India 
12 

Represented by the Secietaiy to 
'ovefpment of India, 

Ministry of Home Affairs 
NeOelhi - 110001 

- 	

II 

L 



21 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti —682 555. 

3. 	Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of 
Lakshadweep - 682 555. 

4 	Junior Engineer, 
Electrical Section 
Kalpeni, UT of Lakshadweep - 682 555. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan for R2-4) 

These applications having been heard together on January 17, 2014, 
the Tribunal delivered the following common order on March 6, 20 14:- 

ORDER 

Hon'bie Mr.Jiistice A.K..Basheer, MernberJ 

Applicants in this bunch of 94 Original Applications are residents of 

various Islands in the Union Territory of Lakshadweep. Admittedly, all the 

applicants have been working on casual/daily wage basis in various 

departments under the Administration. All of them were engaged on casual 

basis for 89 days and re-engaged after a technical break of one or two days. 

This process has been going on in the case of quite a number of them for 

the last 10 to2() years while  in the case of a large number of others, such 

engagements are for 5 to 10 years and others are for two/three years or less. 

But iii majority of the cases (in 80 Original Applications), these casual 

employees were engaged/disengaged. by Village/Dweep Panchayats and/or 

District Panchayats. For the sake of convenience, these cases are 

categorized as "Panchayath and Non-Panchayath". 

2. 	The common grievance ot all the applicants is that their services are not 

being regularized even though they have been working for years together, albeit 

on casual/daily wage basis. Therefore the common prayer in all these cases is for 

issue ofa direction to the respondents to regularize their services. In the case of a 

few others who have bn ictrcnhcd on compktion of the period of engagement 

the player is for I'Ssu A direction to re-engage them. 



The short question that arises for consideration in all these Original 

Applications is whether the applicants are entitled to get their services 

regularized. 

It has been noticed already that in majority of the cases, the 

applicants have been engaged to work in various departments under, the 

Village/Dweep Panchayats and orIjistrict Panchayats. Therefore, the 
46 

Administration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of the Kerala High Court in Administrator and another 

Vs. Naderkoya and others - 2005 KHC 248. It is further contended by the 

learned counsel for the Administration in these cases that going by the 

dictum laid down in a catena of decisions of the Apex Court as well as that 

of various High Courts, the services of the applicants are not liable to be 

regularized since they were admittedly engaged on casual/daily wagebasis 

for 89 days, though, of course, many of them were re-engaged after a 

technical break of one or two days. 

In the other batch of cases in which the applicants have been 

engaged by the Administration in variQus departments under it, the 

contention raised by the respondents is that their engagement being of 

casual nature, they are also not entitled to get their services regularized. 

The common contention in all these cases is that these casual engagements 

were made without holding any regular selection process and that such 

engagements were not against sanctioned posts. 

In this context, the learned counsel for the Administration has 

invited our attention to the following decisions in support of the above 

otion:- 

	

1 	Se&reiary, Siaie o/Karna/aka & Oihers Vs Uinadevi and 0/hers - 
(2Q96) 4 SCC I. 

	

2 	5iate ojRajas/hcin Vs Dava I al (2011) 2 ( C 429 

7 



ri 

Saa Prakash and Others Vs. Stale of Bihar and Others - 
	

119 

(2010) 4 SCC 179. 

Official Liquidator Vs. Dayanand and Oihers - (2008) 10 SCC I 

R.N.Nanjundappa Vs. T.. Thimmiah - (1972) 1 SCC 409 

Jeemon V.!?. Vs. Slate of Kerala - 2012 (1) KHC 397. 

State of Kerala Vs. Valsamma -2012 KLT294. 

Non-Panchayath Cases 

212. 266, 268, 299 325, 341354, 366, 372, 380, 488, 4 

& 1225 of 2013. 

7. 	In the above cases, the applicants have been admittedly engaged by 

the Administration in various Departments like the Department of Science 

& Technology, Industries, Environment & Forests, Electricity, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights & Measures etc. While 7 applicants in OA 299/2013 and 47 

applicants in OA 301/2013 have been working in the Department of 

Agriculture for the last 17 years right from January 199, 2 of the 

applicants in OA 225/2013 have been working for 18 years whereas others 

in the above OA for the last 9 years. Similarly the applicants in OA 

347/2013 have also been working ever since 1997. We have reerred to the 

above 2 or 3 cases only to illustrate that majority of the applicants in all the 

cases - whether in the category of Panchayat or Non-Parichayat - have been 

working as casual employees for more than 10 years and quitea number of 

them have 8 to 10 years of service to their credit, if not more. 

It is beyond controversy that all the applicants were engaged on 

casual basis without undergoing any regular selection process though in 

• sone cases the applicants have vaguely contended that such a process was 

in fabtundergone. Flowever, in those cases also, no material has been 

placed before us in support of the above contention. Similarly it is not in 

dispüttht such engagements were not made against sanctioned posts. In 

short thi process of casual engagement on daily wage basis for 89 days 



has been going on in the Union Territory for the last two decades or more. 

These employees have continued in such casual service with a technical 

break of one or two days for several years as a matter of routine. 

Apparently it is a case of Hobsons choice for them. It is on record that a 

large number of such casual employees had approached this Tribunal in the 

'90s seeking regularization or absorption. We have been informed that 

some of them were in fact absorbed. But the applicants before us in this 

bunch of 94 cases have apparently been less fortunate. 

9. 	Umadevi (Supra) is a landmark judgment on the subject of 

"irregular" or "illegal" appointments in public employment. The five judge 

Bench had dealt with issues relating to absorption, regularization, 

permanent continuance of temporary/contractual/casual/daily-wage or 

adhoc employees appointed/recruited and continued for long in public 

employment dehors the constitutional schere of public employment. The 

Apex Court exhorted all the High Courts not to issue directions for 

absorption or regularization unless the recruitment itself was made 

regularly or in terms of the constitutional scheme. While issuing the above 

direction, their Lordships reiterated that it must be insisted that the States 

must make only regular recruitments and appointments. It was further 

observed that it would be erroneous to merely consider equity for a handful 

of people who have approached the Court with a claim, while ignoring 

equity for the teeming millions seeking employment and fair opportunity to 

compete for employment. While dealing with irregular appointments as 

distinguished from illegal appointments of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after referring to those 

employees who have continued to work for 10 years or more but without 

the intervention of the orders of the Court/Tribunals, directed that the 

qstjn of regularization of the services of such irregularly appointed 

eñployecs be considcicd on meilt in the light of the piinciplcs settled by 

the Apex Court in the cases in S. VNarayanappa - AIR 1967 SC 1071 

R NNanjith1appa (1972) 1 SCC 409 & B NNagarajan (1979) 4 SCC 

507 -asa tone time measure 
/ 

I, 



A three judge Bench of the Apex Court in Official Liquidator Vs. 

Dayanand & others had, after noticing some of the judgments/orders of the 

court which took a different view from the, law settled in Urnadevi, 

observed that those cases were illustrative of the non-adherence to the rule 

ofjudicial discipline which is sine qua non for sustaining the system. 

In 1-Jarminder Kaur - (2010) 1 SCC (L&S) 202, the Apex Court had 

held thus:- 

Long service by itself may not be a ground for directing 
reguiariza.Iion. Regularizalion is not a mode of appointment. 
When appointments in public office are required to be made, 
provisions of Articles 14 & 16 of the Constitution of India are 
required to be scrupulously followed. When a departure is 
made fir not scrupulously following the conditions precedent 
laid down in the statutory rules, as also the constitutional 
scheme, it is imperative that the same musi be done within the 
Jhur corners of the delegated power by the authority 
concerned." 

In the above case (Harminder Kaur), the appellants were school 

teachers and they were appointed by the Education Department of 

Chandigarh on contract basis for a specified period. In the offer of 

appointment itself it was made clear that the appointees would not have 

any claim for ad-hoc/regular appointments available in the Institute and 

that the contractual appointment could be made only against sanctioned 

post. The Apex Court while concurring with the view taken by the High 

Court hd that initial appointments of the appel1ants were made in gross 

violation of the provisions containel in the relevant Act and also the 

doctrine of equality enshrined under Articles 14 & 16. 1-lowever, taking 

note of the admitted position that 800 posts of teachers were lying vacant, 

.',:me.pex Court expressed the hope that the plight of the appellants would 

also be taken into account by the administration and consider the 

desiiabiIiy olrelaxing the age-limit provided in the Rules 

)' 	/ 



13. In Nanjundappa (Sura), thbAëx Court had held thus:- 

'If the appointment' itself is in infraction of the rules or if it is in 
violation of the provisions of the Constitution, illegality cannot be 
regularized. RatfIcation or regularization is possible of an act which 
is within the power and province of the authority, but there has been 
some non-compliance with procedure or manner which does not go 
to the root of the appointment. Regularization cannot be said to be a 
mode of recruitment. To accede to such a proposition would be to 
introduce a new head of appointment in defiance of rules or it may 
have the effect of setting at naught the rules." 

We do not propose to burden this order by referring to several other 

decisions rendered by th& Apex Court following the principles laid down 

by the five judge Bench of the Apex Court in Umadevi (Supra). 

But one disturbing feature that has been noticed in this bunch of 

cases is that 	the authorities concerned, be it the Lakshadweep 

Administration or the Village (Dweep) Panchayats/Di strict Panchayats, 

have not shown any anxiety about the sad plight of many of the employees 

who have continued in service for one or two decades or slightly less. It 

is also not clear whether any attempt was ever made to regularize the 

services of those irregularly appointed employees who had completed 10 

years of service as indicated in Para 53 of the judgment in Umadevi 

(Supra) at that point of time. 

Be that as it may, the fact remains that hundreds of employees in this 

bunch of Original Applications have admittedly been working for a decade 

or more with routine technical break of one or two days on completion of 

89 days. It is true that the Administration or Panchayats may not require 

the services of quite a number of those employees throughout the year; but 

. ,sti1'14appears that many of them have been allowed to continue. Many of 

them have been engaged in one scheme or the other sponsored by the 

Central Go"ernment or in some such other schemes or programmes floated 
A. 

by the 1Adrnnistration on its own by utilizing the funds available with it 

JheAdn'.iR4stration or Village (Dweep) Panchayats have not come out with 



S 
any data as regards the actual requrernent of employees in various 

departments under them. It has been noticed that in some of the 

departments, the casual employees have been working apparently against 

regular posts for years together. Why is it that such posts are not identified and 

sanctioned? There is no clue. 

Learned counsel for the respondents has submitted before us that the 

policy of the Administration is to give minimum employment to maximum 

number ofjobless people at least for a few days in a year by engaging them 

in one scheme or the other. The policy is laudable. But still, the question is 

why large number of employees working on certain posts for years together 

without any prospect of being regularized or absorbed, are being kept on 

tenterhoOks like this ? The very fact that these people have been allowed 

to continue on those posts for years together will show that such posts are 

not of casual nature. We do not propose to deal with the above aspect any 

further at this stage though it may be observed that the attitude of the 

Administration and the local Panchayats appears to be totally uncharitable, 

to say the least. 

Panchayath Cases 

In the other bunch of 80 Original Applications, in which the 

applicants have been engaged by Village (Dweep) Panchayats or District 

Panchayat, the main contention raised by the learned counsel for the 

Administration is that this Tribunal has no jurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of the Kerala 

High Court in Naderkoya (Supra). 

In the above case, some casual labourers working in the Water 

Supply Scheme of the Village (Dweep) Panchayat of Agathi Island had 

approached this Tribunal, aggrieved by the failure of the Union ëf India 

and the Lakshadweep Administration in granting them temporary status 

under the Scheme for 1 emporary Status & RegulariLation introduced by 

the Unio of India, in 0 M No 510161861Estt (C) dated 10 09 1993 It 

appears that the upkeep, maintenance and distribution of the drinking water 
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to the local residents of Agathi Island were 'initially undertaken by the 

Public Works Department. Later, it was entrusted to AVAM Socity. 

Grant-in-Aid was provided to meet the additional expenditure and the 

Society used to manage the Scheme. Later, Island Councils were brought 

into existence as per Island Council Act. Still later, the Councils were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Village/Dweep Panchayat of Agathi. Thus all the 

labourers working with the Water Supply Scheme came under the Village 

(Dweep) Panchayat. The casual labourers who had approached this 

Tribunal were admittedly under the services of the Dweep Panchayat and 

they were being paid by the Panchayat from the fund available with it. 

After considering the claim of the casual labourers, the Tribunal issued the 

following .among other directions:- 

The Second respondent i.e. the Lakshadweep Administration 
would adopt the Department of Personnel & Training Casual 
Labourer (Grant of Temporary Status & Regularization) Scheme, 
1998 and prescribe it prospectively to the Panchayats for granting 
temporary status to casual labourers as per the parameters, of the 
scherne. 

The first respQnden!, ie. the Union of India in the Ministry of 
Personnel, Public Grievances and Pension would ensure that 
appropriate legal and technical formalities are completed and the 
Scheme is made applicable expeditiously. 

From the date of issue of these orders and until the Lakshadweep 
Administration prescribes the scheme to the Panchayats for 
regularization of eligible casual workers, no regular appointments 
would be made by the Panchayats in respect of at least two third of 
thç, regular vacancies in Group D .which would be kept reserved/or 
the regularization 0/the casual workers under the scheme. 

('d) No casual workers, including the cipplicants, who are in the 
service of the Panchayats on the date of issue of these orders would 

' 	be retrenched on the/ace of availability of work or/or making way 
/ 	 ft.r/ esh reci uits without considering them/or the grant of lempoi ary 

status i/eligible as per the wheme 

/ 

	

20 	lhi  Division Bench of the High Court while allowing the Writ 

m Pet1t4nAled by the Adinistration noticed that another Bench of this 

\x\ / 
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Tribunal in Original ApplicationNO.1297'&'218 of 1998 hd rejected an 

identical relief claimed by some other casual labourers, holding thus:- 

"We have carefully perdsed the pleadings and other mtherids on 
record. We have also given our anxious consideration to the rival 
submissions. We find that in both these O.As under consideration, 
the applicants were engaged by the Island Council of 
Androth/Minicoy. They might have continued to be engaged 
subsequently by the succeeding local self Government body, namely 
the Village (Dweep) Panchayai of Androlh/Minicoy. The 
Chairpersons of the respective Island Council might have with or 
w/ihoui proper authority from the Councils issued hat are 
purported to be appointment orders and the subsequeii service 
cert/ica1es. We have good reason to reject the same as those do not 
reveal the applicant( nexus with the Administration of U. T of 
Lakshadweep in order that they might have a cause of action before 
us. The applicants have not adduced any evidence to shovt' that they 
were appointed against any posts sanctioned or approved by the 
Lakshadweep Administration................ 

In the case on hand the applicants were not employed against 
any posts sanctioned by /ie administration and that wouth make all 
the difference. The Island Council or the Chairpersons, as the case 
may be, for reasons best known to them, seem to have acco1nmodaied 
these people. They might rightly come under the wage employment 
programme as a poverty alleviation measure under the DRDA or 
they might have been employed since the Village (Dweep) Panchayat 
authorities considered it expedient to give employment to them. It 
probably might have offered some succor by way of daily rated 
wages to the unemployed local persons.................. 

Neither the Panchayat authorities (respondents 4 and 5) nor 
the applicants have shown how the posts created/retained in addition 
to those sanctioned by the Administration could be çonsidered 
regular. As matters stand, the Administration of U T of L/Fshadweep 
has no accountability as far as the matter of regularization of the 
applicants are concerned. The anxiety of the U.T Adminiktraiion to 
prevent misapplication of funds granted to the VilIae/Disirici 
Panchayai for developmental purposes towards expenditure on 
account of wanton appointments of staff against pos its neither 
created nor sanctioned nor approved is legitimate. 

21. The above decision was confirmed by a Division Bench of the High 

.Gt4iO.P.No.28776/2001. Still later, OA No.1008/1997 and OA 

No 57111998 

 

were also dismissed by a common ordei following the 

decision 	fi,oned supra. This order was also confirmed by the High 

Court in O..PNo,35 164/2001. 



After referring to the above orders, the Division Bench of the High 

Court in Naderkoya (Supra) held that Lalcshadweep Administration did not 

have jurisdiction to frame scheme for absorption of casual employees in 

the service of the Panchayat. It was further observed that the question of 

absorption was amatter which the Panchayat has to consider taking into 

account its financial Status and various other administrative policies. The 

following are the observations of the Division Bench:- 

"In view of the above mentioned circumstances, we have no 
hesitation to hold that the Tribunal has committed a grave error in 
giving direction to Lakshadweep Administration to adopt the 
Department of Personnel & Training Casual Labour (Grant of 
Temporary Status & Regulat'ization) Scheme 1993 and jres&ibe it 
prospectively to the Panchayats for granting temporary status to 
casual labourers. The direction given to the Panchayai not to effect 
any appointments till the Lakshadweep Administration frames 
Scheme, is illegal and do not fall within the jurisdiction of the 
Tribunal. Further direction given to the Panchayat that no casual 
workers would be retrenched on the face ofavailabiliiy u/work falls 
within the domain of the Administration. In such circumstances, the 
order passed by the Tribunal in OA 820 of200l stands set aside." 

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Panchayats have issued orders of appointment of 

casual labourers. It is fairly conceded by the learned counsel for the 

applicants that such orders could have been issued only by the Executive 

Officer of the concerned Panchayat. Strangely, in some of the cases, the 

Panchayats are represented by their Chairpersons and not by the Executive 

Officers. 

There is yet another aspect of the matter. In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties are in power in various Panchayats. 

Equations of power have changed after the last Panchayat elections Some 

of the orders of appointments were Lancelled by the successor Committee 

in offl icel6f these Panchayats More importantly, fresh engagements are 

being 	made 	on 	political 	basis 	and 	some 	of 	the 

disengagrnents/retrenchments also have political colours 
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25. In OA 300/2013, the Chairperson of Village (Dweep) Panchayat of 

Androth Island has appeared through Advocate R.K,Muraleedharan, and 

contended in the written statement, inter-alia, that termination of services 

of the applicants in the above case is exclusively within the jurisdiction of 

the Panchayat especially after issuance of Annexure R4(b) notification 

dated March 7, 2012 issued by the Administration of the Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of  

Annexure R4(b) notification issued in terms of Articles 243(g) of the 

Constitution, the Panchayats are vested with powers and authority to 

function as institutions of local self governance. The learned cuunsel has 

invited our attention to various clauses contained in the above notification 

in support of the argument that the Panchayats are vested with the right 

and authority to hire and lire" employees. 1-lowever, it is conceded that 

the Village (Dweep) Panchayats have no power to regularize the services 

of the applicants though the Panchayats are in dire need of the services of 

the applicants who are having sufficient experience. It is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post without prior approval of the 

Administration. 

Strangely, in most of the cases relating to employees engaged by the 

Panchayats, the Standing Counsel for the Administration himself has 

appeared for the Panchayats as well. 

Learned counsel for the applicants in some of the cases have invited 

our attention to various provisions contained in the Lakshadweep 

Panchayat Regulations, 1 994  and the allied rules thereunder. While 

inviting our attention to Lakshadweep Panchayat (Grant-in-Aid) Rules, 

1997, Sri P.V.Mohanan who appears for the applicants in some of the 

cases, c)ntends that once the Administration sanctions 'Grant-in-Aid", it is 

for - the, Panchayat to execute the various works like 	road 

constructior/repair/maintenance, 	water 	supply, 	drainage, 	local 
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development works, primary educatidn, health and sanitary scheme etc. 

For this purpose, the Panchayats can engage workers and therefore 

necessarily the Panchayats have the power to regularize or absorb casual 

workers, espeêially after the introduction of the Lakshadweep Panchayats 

Regulations, 1994. The learned counsel has invited our attention to 

Article 234(g) and Article 40 of the Constitution of India in this. .context. 

We do not propose to refer to or deal with identical arguments advanced 

by other learned counsel as well, since it has already been noticed that 

going by the decision in Naderkoya (Supra), this Tribunal has no 

jurisdiction to entertain this bunch of Original Applications relating to 

employees who were engaged by the Panchayats. 

Sri N.Unnikrishnan who appears for the applicants in OA 394/2013 

has raised a further contention that the casual labourers who have, been 

working for more than 240 ciays in a calender year are entitled for 

protection under Chapter V (a) of the Industrial Disputes Act and that their 

services cannot be dispensed with arbitrarily. It is further contended that 

one set of casual employees cannot be replaced by another set of casual 

employees as held, in State of Haryana Vs. Piara Sing/i - (1992) 4 SCC 

118. The learned counsel points out that some of the applicants in OA 

394/2013 have been working since 1994 while others have put in more 

than 4 years of service. 

The sum and substance of the arguments advanced by the learned 

counsel for the applicants in all these cases is that they may be allowed to 

continue in service, albeit on casual basis. It is true that the applicants in 

all these cases, whether in the category of Panchayat or non-Pánchayat, 

have been working on casual basis for a large number of years. it has been 

noticed already that some of the applicants have been working since 1994 

T T"and many of them since 1997 Quite a few of them have been working for 

peris ranging between 5 to 10 yeais ['here are only very few who have 

been'orking for 2-3 years or less Most of them are still continuing on the 

basis of interim orders passed in these cases 
/ 

A 	
/ 



30. When these cases had, come up for consideration before a Single 

Bench (Judicial Member) on 3.7.2013, the following order was pased:- 

"9. 	Perusal of the applications reflects that save that in ll the 
cases, the period of engagement at one stretch is limited to 89 days 
and with an artificial break of one day, the cases are not identical in 
other aspects, In many, the period of engagement is for over two 
decades, in some, specific qualifications have been prescribbd; in 
some other the work, cannot be carried out by all as such jobs 
requires either training or specialization or training. Admittedly, a 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have been through regular selection 
though some of those had not initially registered their names with the 
authority concerned. Some ofthem have been functioring in 
veterinary units which require special skill; some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus, 
the applicants do not constitute a homogeneous group but a 
heterogeneous cluster. Continuance of interim order or vacation of 
interim order for all without intelligible discrimination woUld not meet 
the ends of justice. Keeping in ,view (a) the rights that might have 
been crystallized by some (e.g. in respect of those who hav been 
functioning for a long time without the intervention of the 
Court/Tribunal), (b) the qualifications prescribed in some ca.es, (c) 
the specialized nature of the job, which cannot be peform'ed by all; 
(d) the consolidated amount payable to some instead of wages on 
per day basis under the Wages Act, (e) the fact that many of I  the 
applicants are functiOning under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants tho'ugh till now, by a common order on 41t1  Jun, 2013 
and thereafter the interim order has been passed. 

10. 	For this purpose, all the serving casual labourers should be 
identified and grouped as under :- .. 	 ' 

Those who have put in more than 10 years of casua' labour 
service, with or without the artificial 	. 	break. These may 
include those who have been inducted with specific quaIfication 
of matriculation/IT! and the like and also those who have been 
inducted under specific schemes  

Those who have been inducted with specific qua!ification of 
matriculation or other specialized course beyond Matriculation, 'such 
as IT!, or possessing specialized skills, suóh as date entry dperatOr, 
drivers etc. which job cannot be accomplished by ordinar' casual 
labour nOrmally engaged fOr manual works. This list may include 
those who have been engaged under some project or scheine, but 
not coming under (a) above, i.e. with less than ten years of service. 

Those who have been engaged under one scheme or the 
ifhe?.(other than those who have been engaged under the Mahatma 
c3andhi ?i&,onal Rural Employment Guarantee Scheme (MGNREGS 
ror short) jut not those who come within (a) or (b) above 
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Those who come under the MGNRGS scheme 

Those who are mere casual labourers not falling under anyof 
the above. 

ii. 	Of the above, disengagement of the existing casual labourers 
and replacement by, others in the waiting list, should be first in 
respect of (e) above. These casual labourers cannot claim any right 
to continue and they have to be rotated. And in their place, for 89 
days, those in the waiting list (ward wise//sIan dwise) may be 
engaged. This again, should be after giving them a notice of two 
weeks before disengagement. The purpose of giving two weeks 
notice is that if the casual labourers sought to be disengaged feel 
that they belong to category (a) or (b) above, they may make due 
representation and the same would be considered forthwith by the 
Administration and their decision communicated to such individuals. 

Similarly, those coming under group (d) above, i.e. those 
Who have been engaged under the MGNRGS could be disengaged 
as in their case the scheme itself was affording employment for a 
period of a minimum of 100 days, which would enable those who 
are still waiting to avail of the benefit of the scheme. Such of these 
casual labourers could be disengaged after they have been granted 
100 days of work and herea gain, fter giving them a notice of two 
weeks before disengagement. 

In respect of (c), if the scheme under which the casual 
labourers have been engaged provides for certain conditions 
precedent for disengagement, it/s subject to such a condition only 
their services could be disengaged. Rest of the casual labourers 
shall continue until further orders. 

In respect of (b) and (a), their services as casual labourers 
shall not be disturbed until further orders. The disengaged casual 
labourer (as contended by the counsel for the applicant in OA No,. 
507 of 2013), if fallsunder(b) or(a) above, i.e. with more than ten 
years of service or with specific qualification such as matriculation or 
the like (here .stated to be lTl), he shall be re-engaged before the 
next date of hearing and confirmation given on the next date of 
hearing." 

31. Pursuant to the above order, the Panchayats/Departments have 

issued certaincirculars which are marked as An.nexure AS to A8 in OA 

300/2013. Apparently, some attempt has been made to categorize the 

labourers group-wise as delineated in the above interim order. Thereafter, 

several employees were sought to be disengaged Understandably, all these 

employes who faced the threat of disengagement have approached this 

Tribunal and those Original Applications are also included in this bunch of 

cases It appears that the Administration has also sought to rely on the 
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judgment of the [)ivision Bench of the Kerala High Court in O.P.(CAT) 

No.133/2012 and No.606/2012, contending, inter-alia, that its policy is to 

give minimum employment to maximum people at least for a few days in a 

year. In this context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 100 days 

employment in a year to maximum number of people. 

32. The short question that arises for our conideration is whdther the 

applicants are entitled to get their services regularized or not. It has been 

noticed already that there is nothing on record to show that the pplicants 

had been engaged against any sanctioned posts or that they were so 

engaged after undergoing regular selection process. In our view, the 

Administration has been largely responsible for the prevailing ulfifortunate 

scenario. It may be true that the Administration or Panchayas in their 

anxiety to give some solace to a large number of unemployed peple might 

have engaged these applicants on casual basis. Undoubtedly, ther services 

were required in various Departments or Works as otherwise many of the 

essential services would not have been in operation. Because of the 

peculiar geographical nature of the tiny islands and also the scacity ofjob 

opportunities, the islanders are destined to face this rigmarole ithout any 

demur or protest. These people cannot aspire to get employnent in the 

mainland also. The predicament of the islanders is undrstandable. 

However, going by the catena of decisions referred to above, ii cannot, be 

held that the applicants are entitled to get their services regulaized. It has 

been repeatedly held by the Apex Court that there is no roprn for any 

sympathy for such casual labourers even if they have continueFi in service 

for a large number of years. 

33. 	But, in our view, th Administration has to necessarily give adequate 

consideration to those employees who have been working on casual basis 

for more than a decade or two. Similarly, the plight of those employees 

who have been working on casual basis for the last 5 to 10 years is also 

equally pitiable. These employees, in our view, are entitled to get the 
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benefit of relaxation in age and other essential qualifications to the extent 

possible when fresh recruitments are being made. It shall be ensured by the 

Administration that the entire process of engagement of employees on casual 

basis (if it becomes extremely essential and unavoidable) is streamlined so 

as to avoid unnecessary legal complications in future. Appropriate 

guidelines/regulations can be formulated for engagement of casual 

employees in the projects (either sóasonal or otherwise) that may be 

implemented in the island. 

We refrain from issuing any other directions since, in our view, it 

falls within the domain of the Administration. However, the Administration 

shall, address the issue relating to all these'. employees, who have been toiling 

for..years together on caSual basis, with utmost compassion, and give them 

the benefit of relaxation in age, educational qualifications etc. while. making 

regular recruitment . 	. .. 	... 	 .. 

Original Application Nos. 212, 266, 268, 299, 325, 347, 354, 366, 

372, 380, 488, 499, 509 & 1225 of 2013 are disposed of with above 

directions. 

As regards other Original Applications, where engagements were made 

by Panchayats, it is held that this Tribunal does not have jurisdiction to 

entertain them. It will be open to the applicants to approach 'appropriate 

judicial forum for redressal of their grievances. These Original Applications 

are, therefore, dismissed. 	. 	 . 

The interim orders in force as on today shall remain extended till 

April4,201'1. 
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